
[Shri Khadilkar] 
and Conduct of Business in Lok 
Sabha in its application to the 
motion for extension of the term 
of office of the present members 
of the Committee on Absence of 
Members from the sittings of the 
House." 

MR. SPEAKER: The question is: 

"That this House do suspend 
Rule 325 01 the Rules of Procedure 
and CondUct of Business in Lok 
Sabha in its application to the 
motion for extension of the term 
of office of the present members 
of the Committee on Absence of 
Members from the sittings of the 
House." 

The motiOn was adopted. 

SHRI KHADILKAR: I beg to move: 

"That this HOuse do extend the 
term of office of the present mem-
bers of the Committee on Absence 

. of Members from the Sittings of 
the House upto the 30th April, 
1968." 

MR. SPEAKER: The question is: 

··That this House do extend the 
term of office of the present mem-
bers of the Committee on Absence 
of Members from the Sittings of 
the House upto the 30th April, 
1968." 

The motion was adopted. 

lllMi hrB. 

CENTRAL SILK BOARD (AMEND-
MENT) BILL· 

behalf of Shri Dinesh Singh, I be, to 
move for leaVe to introduce a Bill 
further to amend the Central Silk 
Board Act, 1948. 

MR. SPEAKER: The question Is: 

"That leave be granted to in-
trodUCe a Bill further to amend the 
Central Silk Board Act, 1948." 

The motiOn was adopted. 

SHRl MOHD. SRAFI QURESHI: Sir, 
I introduce tthe Bill. 

13.05 hrs. 

DEMANDS :j:FOR GRANTS, 1968-69-
MINISTRY OF DEFENcE-contd. 

MR. SPEAKER: We have still !!bout 
a hour and a half for the Defence 
Demands. The Congress benches have 
just 17 minutes left to their credit 
and the Minister needs much more 
than that. But some Opposition parties 
have got still time, 5 minutes, 10 minu-
tes, like that. So, after that, the Min-
ister will reply at 3-30 P.M. I extend 
the time by half an hour. Let us see. 
Now we adjourn and meet again after 
lunch. 

13.06 brs. 

The Lok Sabha adjourned fOr Lunch 
till Fourteen of the Clock. 

THE DEPUTY MINISTER IN THE The Lok Sabha re-asse~bled after 
MINISTRY OF COMMERCE (SHRI Lunch at five minutes past FoIi.rteen 
MORD. SHAFI QURESHI): Sir, 011 of the Clock. 

~~--------------~~ 
--·Published in Gazette of tndia Extraordinary, Part II, section 2, date" 
1-4-118. 'd t 

tIrittoduced with the recommenda tion tlf the Pres! en . 
:j:Moved with the recommendation of the President. 
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DEMANDS Faa GMNTS, 1968-69-
cantcl. 

MINIsTRY OF DEFENcE-Conta. 

MR. DEPUTY SPEAKER: Mr. 
Indraiit Gupta. 

SHRI INDRAJIT GUPTA (Alipore): 
~r. D~puty Spea.kt..r, Sir, for the first 
tune SInce 1963 the Defence Budget 
has this year crossed the thousands-
crore mark and this too at a time 
~hen the total Plan outlay is show-
mg a downward trend. In otheor 
words, the burden of Defence is get-
ting proportionately heavier. From 
the economic point of view, of course 
this is also a matter of some concern: 
The ex-Governor of the Reserve Bank 
of India, Mr. H. V. R. Iyengar was 
quoted recently as having stated at a 
meeting which he addressed in Cal-
cutta on the 13th February that, in his 
opinion, the basic cause of the present 
so-called economic recession is this 
gigantic defence expenditure. Of 
course, nobody can suggest for a mo-
ment that there should be any relaxa-
tion in the matter of defencE' prepared-
ness. 

The essential minimum structure of 
the Defence system cannot possibly 
be cut down or scrapped at present. 
Unfortunately relations with our nei-
ghbours continue to be unhappy and, 
therefore. we have to remain prepared 
while eoxplaring at the same time all 
possible avenues of brineing about a 
peaceful settlement of our disputes 
with them and restoring some sort of 
good-neighbourly atmosphere." Mean-
whij.e, Sir, a relentless war has to be 
carned on against wasteful, infruc-
tueus and unproductive expenditure 
of all kinds in the name of this Def-
ence Budget. 

In this respect, Sir, we 'go on com-
plaining every year that in this matter, 
Plll"~ent'_ control _till remains very 
lim~d restricted and unsatisfactory. 
Sir, tl!lI yelll", It II 110 di1ferent. In 
the JlIIIDe of public interest 10 many 

things are withheld from us and this 
luxury that we are indulging in, hav-
ing an enormous Defence Budget 
which is absolutely separate, an inde-
pendent p.ntity separate from the 
General Budget-I do not know how 
long can we go on dording it, a blank 
cheque fOr a thousand crores, given to 
the Defence Ministry, virtually to 
spend it as it likes because unlike 
other Ministries, WE' are not able to 
get at many facts. They are not re-
vealed to us and we have no alterna-
tive to keep quiet because, in the name 
of public interest these things have to 
be kept confidential, we are told. 
Therefore, a sort of iron curtain, in 
the name of public mterest, has been 
drawn over this question Of defence 
spending. 

Sir, even then, many things ComE' 
~o lIght from time to tune througn the 
l'ress and llttie glunpses hert: and 
there wlllch are t.horoughly CUsqulet-
mg. H you go through the reporL~ of 
tnt' PubliC Accounts Committee 
!.hough they have dealt with some isO-
lated aspects of !.he question or the 
.t.Stunates COmmittee or the Audit He-
port on Defence, it is enough to indi-
cat.e some very disturbing features. 
These reports which I have no tune to 
quote at. length v.illt expJJcltJy about 
the lack of cost-consiciousness in !.he 
Defence organization. They mention 
bow lakhs of rupees have been wasted 
by the incorrect assessment of the rto-
qUlrements for stores and spares. 
They talk about even such alarmmg 
thinas as improper storage of aero-
eng,llles 8tore<1 in such a way that great 
aamage and losses have been incurred. 
They talk about certain inordinate and 
mexousaDle delays in the execution of 
certain projects dragaing on from )'ear 
to year. They talk even of such 
things as &s. 28 or Rs. 30 lakhs bemI 
lDcurred as losses b)' the Military 
Dairy Farms. There 1.1 a whole report 
nf Ule Estimates Committee which yOU 
must have noticed about this transfer 
of the Metallurgical Research Labora. 
tory from Ishapore to Hyder.bad. 
Upto thU day we have not been liVeD 
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any satisfacrory explanation, convinc-
ing explanation as to why this was 
done. A laboratory which was situat-
ed in close proximity to a complex of 
ordnance factories on which it was 
dependent was shifted at great ex-
pense to Hyderabad and We were told 
that only a small cell would be main-
tained in Ishapore and now we are 
told that even that cell is proposed to 
be shifted to Hyderabad. It is very 
surprising and the country .gets the 
suspicion that some political reasons 
have motivated this transfer. But I 
am more interested for the moment in 
the cost involved and whether it was 
worth it or not. I want to know whe-
ther anyone was ever brought to book 
for the squandering of these re~ources 
which are meant for the essential de-
fence of this country. On the ~ther 
side there were certain expen.se ltems 
which were over-due for an mcrease, 
for example,. the outlay on d~fe?ce 
research, which I have been bnngmg 
up every year and I am gla.d to see 
that at least some small mcrease, 
though inadequate, has bee~ sanc-
tioned this time. Secondly, SIr, there 
was a question of the increased con-
cessions and allowances for the 
jawans. Here we have been told that 
an amount of between 16 to 17 crores 
is to be spent this time as per the 
recommendations of the Kam~t 
Committee. This is good as far as It 
goes. But we hold that t~e .inv~st
ment on this score, that IS, 10 lID-
proving the condition of the jaw~ns, 
heightening their morale, making 
them more contented and not to be 
anxious about the lot of themselves 
and their families is an investment 
which can never be adequate enough. 
At the same time C'Ounterbalanced with 
this we see some very peculiar, what 
I ~ay call, false ideas of economy 
which have been practised, which I 
do not consider a correct stop '3.t all, 
which is short-sighted and which will 
lead in the long run to negative re-
sults. It is a question of penny-wise 
and pound-foolish. For example, I 
would mention the cut whkh is men-
tioned in ~ report in the field rati-

ons, in the Service rations, of rice, 
wheat and atta. It is shown here 
with great pride, that they are going 
to save some lakhs of rupees on that. 
What kind of economy this is, I do 
not know. 

I think perhaps they have been in-
lluenced by the famous remark which 
was made somewhere by Prof. Gal-
braith who said that there is someth-
ing indecent about having well-fed 
armies in poor countries where people 
are starving. I do not know whether 
this is the philosophy that has guided 
them. We certainly do not want a 
starving army in the middle of a starv-
ing popUlation. Therefore, I would 
like these cuts to be restored even if 
it would mean some hardship to the 
civilian popUlation. 

Then there is the question of the 
sudden, total abolition, I am informed, 
of the allowances and concessions 
which were being enjoyed all this time 
by the personnel of the Military Eh-
gineering Services in important key or 
forward areas, known as 'sensitive 
areas', in Jammu and Kashmir, in 
Darj eeling, in Siliguri, in Bagdogra 
and other areas. These concession 
which they have enjoyed since 1948 On 
the ground of these b'eing sensitive 
areas are suddenly going to be abo-
lished. There is going to be a cut in 
the free rations, housing, uniforms 
and so on, In this report itself they 
talk about Nathu La, Cho La and 
.Tammu and Kashmir and all those 
centres as being very sensitive and 
strategic areas and at the same time 
the Military Engineering Service ope-
rating in those very areas are depriv-
ed of these concessions on the ground 
that these are not sensitive. What 
are we to believe in? How do Gov-
ernment want to carry conviction us? 
I do not understand it. 

Then, there is the question of the 
trained apprentices in the ordnance 
factories. 6000 trained apprentices 
who have been taught their jobs to 
man these ordnance factories are not 
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~ absorbed at the r.onclusion of 
their apprenticeship terms. I am just 
pviag' a few indications to show the 
.t;nJe of savinRS that have been made. 
H this is their idea of how to bring 
about savings, then I am afraid that 
m the long run it is going to lead to 
orery negative results in terms of hard· 
ships QIld as far as the morale of the 
people is C'Oneerned. This is not the 
way to practise economy. 

As far as the civilian employees of 
the ordnance factories and defence 
·establishments are concerned, when 
they are thinking in terms of planning, 
why do they go on conceding some-
thing or the other from time to time In 
• piece-meal fashion? Why should 
they not put it on a regular bas!!? 
The employees have been asking for a 
wage board. Let there be a compre-
hensive wa.ge board appointed for 
·these defence employees. Let the'lI1 
go into the whole question and come 
to a decision. And then let Govern-
ment regularise and stabilise the POSI-
tion. At present what is happenini is 
that there is a continual agitation, 
-Government then give some piece-meal 
concession, then again the workers art! 
not satisfied and then something else 
happens and so on. Why not ha.ve a 
wage board? In all these mattera 
which I have indicated, I think the 
policy which is being followed now is 
lIOmewhat lopsided and unbalanced. 
The real places where economy is to 
be effected are partly indicated in the 
reports of the PAC and the Audit re-
ports and so on. We d'O not know at 
all what is being done in regard to 
them, because we are not told about 
it. 

Regarding progress towards seH-
-reliance in defence policy and defence 
production much has been said already 
on this m~tter by the hon. Minister 
the other day and .much is written in 
'the report of the Ministry also, I do 
not wish to minimise for a single 
minute the substantial progress which 
h811 been made in matters of defence 
production. To the extent that we 
bave advanced, that certainly II a 

"Gnatter on which I have nO hesitation 

in congratulating the people concern. 
00. But I ruret to say that on the 
whole this progress in very halting 
and slow and the basic reason for this 
is the continuance of certain mental 
inhibitions from the past. What do I 
Inean by this? I charge this Govern-
ment with the fact that even now 
afte).' sO many years, after acquiring 
so much experience, they are not able 
to o.vercome that old softness in de-
fence matters towards the United 
Kingdom, and more latterly towards 
the USA, in spite of what is happening 
all around us and what we are see· 
ing. Is it because we have tied our-
selves up in technical collaboration 
matters with the United Kingdom for 
the Leander Frigates or for the Avadi 
tank factory or for that factory at 
Chanda which refuses to go into pro-
duction to produce what it was ori-
ginally meant to pr'Oduce? Is it 
because ot this tie-up that we 
refuse to shed that old softness? I 
would like to pose another pertinent 
question in this regard. In 1965 
during .the conflict with Pakistan, the 
role that was played by the UK Gov-
ernment was decried by the entire 
nation. There was indignation and 
there was wrath here >and bowing to 
the national sentiment, this House 
8.!Id the country were assured and 
in practice also that was done for 
so.me time, that our Chief of Staff 
and so on would give up the o'd pro· 
cedure of going to Engl>and every 
year to participate in what used to 
be called Commonwealth defence ex-
ercises, where Pakistan used to go, 
where we also used to go and where 
the British Hi.gh. Command used to 
be present. When the whole calamit! 
of 1965 burst upon us it became eVl-
dent th'at we were the losers and 
never the gainers from participatlns 
in that kind of thing under the aegIJ 
of the UK Government, and, therefore, 
we gave it up. In 1966 and 1967 this 
was not done. I want to know who 
has authorised this Government noW, 
whether it Is the consensus of national 
opinion that now again quietI,. by 
the backdoor as it were we are again 
resuming·thIJ Idnd of thing? 
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No,": suddenly w~ have found. that 

rom'etime ego something called 'Ex-
erei8e Unison' was held in the UK. 
Maybe this is a new name to cover 
up the old CoimmonweaJ.tIh. Defence 
Exercises. To 1!his Exercise Unison, 
our Chief of the Army S11aff was sent 
along with. otlher high officers. PJease 
do not tell me .that this was purely 
a goodwill visit, because it was not. 
It was 900nething where some confer-
ence, consultations and exercises took 
place. Wf' are not told anything 
about .it. I stay that a free country, 
followmg the national sentiment 
whLch expressed itself so forcefully 
at that time, after the 1965 clash 
,,:hich .expIOsed the perfidy of Britain 
Vis-a-ViS us, ought not to have gone 
back On that. 

Then there is much talk now-a-days 
about what is called '3 new vacuum 
developing in the Indian Ocean area 
because the British have announced 
their pull-out more Or less from 
Singapore and the Far East stations. 
Papers antl commentators are now 
offering advice to the Government 
that a vacuum is being created, the 
implication being that all this time 
While the British were there there was 
.no such vacuum. By this we lire 
only exhibiting our old mentality of 
1I1avery, that we were depending upon 
'Ihe British for these 200 or 300 years 
l'or protection. There was no vacu-
11m. But since the British are pulling 
out from Singapore and' other bases 
lind since the B'ritis'h fleet will not 
he operating like it used to in this 
area, everybody is saying: vacuum, 
vacuum, somebody will C'Ome into this 
-,acuum. SOmebody says the Chinese 
will come; somebody else says the 
PakistaniS witl come; therefore, we 
tthauld' dQ !!Ornething to' enter into 
some pact with somebody or other, 
because we haVe got no big fleet or 
navy of OUr own: 

I know the Americans are very 
fond of this word vacuum. In their 
countrY, in' e"tery house. there lB, Q 

vacuum' cieeBer; They have the 

vacuum cleaner mentality, and ___ 
ever the British pull out they __ 
Now, the tendency of the ~ 
would be much more to convert -'t 
was once 8 'British lake', this Indilul-
Ocean larea, into an area ~, 
under their influence, because, as you 
know, they will have to pull out from 
VIetnam very soem. The writing on, 
the wall is clear that the us should 
quit Vietnam. You probably kDow' 
the depth of the Vietnam crisis in 
which they are involved so much so 
that at IE!lilst President Johnson, that 
arch warmonger, has officially an-
nounced that ihe is not going to stand 
for Presidentship. Newspapers have-
already reported this in special edi-
tions. He h'as atao been obliged to 
order some amount of de-escalation 
of the bombing of North Vietnam. 
The great '.ret offensive launched by 
the National Liberation Front of 
South Vietnam is digging the grave 
of the Americans there and sooner or 
later, the Americtlns will 'have to quit. 
So they would think of somewhere 
etae, an intermediary area in the 
Indian Ocean where a'l those island 
bases are being set up slowly by them 
and the BritiSh, which matter has 
been rnised in this Home!:O many 
time, the question of bases in Diego 
Garcia and other islands in the Indian 
Ocean where they have for Rome time 
been setting up small bases and small' 
stations, refuelling stations 9nd so on. 
This is what is going to happen in 
this vacuum, what is being d(!6Clibed 
as B vacuum. 

I was not one of thosemembera' 
who supported the demand by IJ(JIIIle 

members i1hat we must divert a huge' 
amount of our defence expenditure on 
the nQVy. For practical reB!IOIIlI, I 
was not in favour of it. Now of' 
course, we flnd that in fuls vacuum 
whloh is being creiated, we 1IhaalIt' 
at least have some minimum amount 
of naval presence of' our own to aet 
purely as a sentinel, nothing more;-' 
cannot aspire to be a big n'9vay power-. 
But w~ alSo do not want incldfllltw' 10 
take' place here as took place~ 
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time ago witlh the American spy-ship 
Pueblo in the North Korean territo-
~ waters. If 1IODletbin.g like that 
were to bappen near O\la' COIaSt, we 
do not even have the means by which 
we can intercept or check it. . . 

SHRI NAMBIAR (Tiruchirappalli): 
Perhaps it may ,be going on. 

SHRI INDRA.JIT GUPTA: Yes. Now 
at least se))ne submarines are being 
acquired, or h'dve been acquired, not, 
of course, from the Americans or 
British-they won't give them to us-
but from the Soviet Union. I am 
glad at least-my friends to my right 
may not be-that at the present mo-
ment a goodwill visit by Soviet naval 
units is taking pl'ace, They are the 
people who have stood by that com-
mitment 10 us. I would like the 
Minister, when he replies, to tell us 
frankly, not to beat about the busa, 
as he has done in this Report, as to 
how mUch of the British and Ameri-
can commitments in respect of defence 
which have been made to us since 
1962 has been fulfilled, h'Ow much re-
mains unfulfilled. Every year I raise 
this, but no reply is given. 

What about the Ambajari plant? 
What about the Chanda plant? What 
about the radar which was promised 
in 1962 and has not yet come? What 
oabout the HF 24, the pathetic attempts 
being made to raise it to supersonic 
capacity? You cannot do it, because 
neither the Americans, nor the British 
have come forwtard with the aid they 
promised, and we are left with no in-
tercepter aircraft. We have to spend 
a lot to buy obsolete Hawker-Hunter 
aircraft. Now we are hoping the 
Mig will come on the production line. 
I saw to-day that the Chief ot the 
Air ,s11aft was banking On the Migs 
that we are going to produce in India. 
MIGs are still a long way off. In the 
meantime, Marut, HF24 was talked 
of; what is its condition? What are 
you planning? How matly crores are 
YOU spencting? You have neither the 
industrial base nor the 4esignmg ta-

. lent nor production engineers. " (lntet'-
ropti07l8.) to live up to' the promise. 

The policy of black mail is going on 
and Pakistan is being allowed to buy 
Patton tanks via Italy while in our 
oase We are told that only non-let~~l 
spare parts would be exported to Ul. 

MR. DEPUTY-SPEAKER: The hon. 
Member must conclude. 

SHRI INDRAJIT GUPTA· I am 
concluding. I had raised ~ question 
last time; I hope I may get a reply. 
Why are you spending some lakhs of 
rupees on some private AilIler1can 
citizen called Mr. Brlllgg who is sup-
posed to design or build helicopters 
~or the Indian Air Force in Simla? H 
IS now several years. I know be-
cause I have had ocClision to visi t 
Simla. The prototype that he has 
made refuses to get off the ground 
and remains static but these people 
are spending lakhs On that. I thin:{ 
today is the anniversary or birthday 
of the Indian Air Force. I am sure 
the whole House would join me in 
sending our greetings to the gallent 
young men of our Air Foroe, I want 
to ask whether we are doing our job 
towards them. 

Since my time is up, I shall refer to 
only one m'Ore matter. Could the hon. 
Minister tell us what the qualifica-
tions of Mr. Subram!aniam are to 
head an expert committee on aeronau-
tics? This committee is now rushing 
around the world inspecting both 
military and civilian airCraft and see-
ing what we can !acquire. Simply be-
cause he is unemployed for the time 
being, has Mr. Subramaniam been 
given this job? 

Finally, When in the field ot con-
ventional sophisticated anna by mo-
dern standards We are still perforce, 
for tl variety of reaeons having to ' 
Illig !behind, it is sheer madneu to 
talk about nuclear armaments in the 
country. We CBllIlot dO it; it Is be-
yO\ld our capacity. Our country will 
be ruined. If we depend on somebody 
e~s nuclear umbreTIa it Ie . ..,.me 
(OIld'bye to our fn~enee. 'nlerc-
tore, I support the OOndltJoDll and 
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. .qutalifications which the Government 
,of India have raised with respect to 
the non-proliferllltion treaty. Our 
,cause will always be suspect so long 
as we do not make it clear that we 
are not going to make it. The ooun-

-tries of Asi'S. aDd Africa are taking 
basically the same stand towards the 
non-proliferation treaty consistent 
with their national sovereignty and 
security, that is, their unrestricted 
rifJht to go in for .peaceful uses of 
atomic energy. They are otherwise 
prep>ared to sign ~at treaty. Here is 
a chance for India to take the lead. 
Let them oome forward. As far as 
our defence system based on con-
ventional weapons, 'is concerned, let 
us try to go with a better sense of 
accountancy, national honour and 
stand on our feet and let us go ahead. 

SHRI MUHAMMED SHERIFF 
(Ramanathapuram): I am ihighly 

. .grateful to you for giving me this 
opportunity. Government has to give 

-more 1mport'ance for the defence ot 
the country and for the protection of 
,<>U,r independence and territorial in-
tegrity. This becomes more impor-
tant and assumes significance because 
,of the aggressive and unfriendly at-
titude of neighbours, particularly, 
China Qnd Pakistan. In such circum-
stances, we cannot afford togo weak; 
we S'hall have to maintain substantial 
forces of land, sea and 'air to protect 
ourselves. Here, I want to pay my 
tribute to our soldiers who are pro-
tecting our frontiers under difficult 
circumstances in abnQrl1'laI climatic 
conditions. The IIIlOrale of our sol-
diers, I am happy, has ~ways remain-

oed hi,gh. I would like to emphasise 
to organise our defence forces more 
and more On the modern teclhniques 
llnd try to obtain from whichever 
sources 90Phisticatted equipments, 
latest aircraft fighters and sub-
11lIarine8. :FIuriher djevelopment of 
our ordnance factories is also very 
Important in this context. It is 
g'l'atifying to note that the defence 
r~ and development orpnisa-

'1ion has made lncreasing contributions 

to the indi,genous dew!.opment of 
defence equipment and stores Wld in 
meeting the growing scientific needs 
of the anned forces. 

Here I would urge upon the Defence 
Ministry the need to give more atten-
tion towards the development of the 
Navy; coming as I do, from the South 
and that too from the eastern coast, 
I have to emphatioslly point out to-
wards the need for 'adequate defences 
Of our coastline in the South,both in 
the west and in the east. This vigi-
lance over the eastern coast and the 
surrounding areas has assumed g,reater 
significance because of the latest 
claims of Ceylon On the Kachc'hativu 
Island and of Bunna on the Narka-
dum Island. 

The report ot the Defence Ministry 
speaks about the effort initra-ted dur-
ing the past years to modernise and 
strengthen the Navy. The report 
mentions about the commissioning of 
the first fleet tanker, INS Deepak, and 
the recruitment of 3,820 sailors. But 
all this is not enough. More allot-
ment should be made for the building 
up of our nllval strength in the present 
luncture. 

Sir permit me here to emphatically 
contr~dict any claim laid on the 
sovereignty over Kaohchativu island 
by the Government of Ceylon. This 
tiny island has always rem'ained as 
our Indian territory and is as sacred 
and valuable to us as he Vijay Chowk 
in Delhi or the Foun-trun area in 
Bombay. This tiny island at about 
tihree square miles is about only 10 
miles from Rarneswaram, one of the 
most important pilgrim centres in 
India. It is easily approscllall>le trom 
Rameswaram by boats. It is wrong 
to say that it is an uninhabited, are'll 
because though there are no lights, 
roads or buildings, the fishermen go 
over there from Rameshwaram and 
the maintained of India GIld stay for 
about five or six days in the week. 
This island was part and parcel of the 
Ramnad zamJndarL Records pertIIin-
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ing. to the enjoyment Of the said island 
of Kachchativu by the Raja of Ram-
,nad, of my constituency, are still aV'3il-
able and if· permitted I can place the 
~opies of these records on the Table 
-of the House. 

I have with me the copies of the 
following records: (1) Lease deed 
dated 23-6-1880 registered in the Sub-
Registrar's office, Ramnad, as docu-
ment No. 510/80 on 2-7-1880. The 
lease is for firve years in 1'a \lOUr of 
Janalb Muhammad Abdul Kjadir Mara-
kayar and Thiru. Muthusamy Pillai 
for grathering "Saya Ver" etc., from 
plants known as Urniri plants. (2) 
Lease deed dated 4-12-1885 registered 
as document No. 134/85 on the file of 

·tlhe Ramnad Sub Registrar's office. 
(3) Lease deed dated 26-7-1947 for 

three faslis from 1-7-1947 to 30-6-1949 
registered as document No. 278/48 in 
the Sub Registrnr's office, Rameswar-
ram. (4) Lease deed of 1913 of the 
~vernment of India relatin,g to 
chank fisheries for 15 years. 
This lease was extended up to 
1936. Kachchativu is One of the 
items of the lease properties. (5) 
Letter ROC No. 445/A2/50 dated 20-4-
1950 of the Administrative Secretary 
to the Raja of Ramnad to the EsVate 
Manager for having sent the files re-
latin,g to the lease of chank fishery 
covering the period from 1929 to 1945. 
(6) Map giving the area of the chank 
beds of the Ramnad Zarnindari drawn 
by Thiru. R. Ganesan D.I. of Fishe-
ries with the coveri~g letter dated 
19-2-1943 of the Assistant Director of 
Pearl and Chank Fisheries, Tutioorin. 
Kachativu is one among the isl'3nds 
shown in this sketch. (7) Note d'3ted 
19-2-1922 submitted by the then Di-
wan Thiru. R. Subbiah Naidu to 
'Thiru. R. Raja Rajeswara Sethu-
pathy, t'he grand-father of the pre-
amt Raja of Rlamnad and his endorse-
ment dated 27-2-1922 on the same. 

I only desire that the defences of 
this little island mUBt be strenrthen-
eel ., that our Government may not 

continue the process of losini bits of 
our -territory, so sacred and valuable 
to us. This island will assume grea-
ter significance and importance when 
the Sethusamudram Project is exe-
cuted. The Sebhusamudr8I!D Project 
should be completed soon, as our 
ships will then have uninterrupted 
passage. 

Recently, a iJarlge number of emer-
gency commissioned officers have been 
released. They must be helped to 
secure alternative jobs and the capa-
cities of these trained personnel 
should not be allowed to be a waste. 

I hope all these points will receive 
earnest consideration. I would con-
clude by saying that the Government 
should retain its responsibility and 
show no slackness whatsoever in im-
proving our defences. In the present 
world weakness will never pay and 
the strength will always secure a 
position of honour and prestige. 

SHRI K. P. SINGH DEO (Bol'an-
gir): Mr. Deputy-Speaker, Sir, speak-
ing at the fag end of the d~ate, there 
is hardly any ground which has not 
been covered yet. Yet, I would like 
to speak on a few specific points. 
Firstly, the armed forces of any de-
mocratic country act according to the 
directives relating to the foreign 
policy and its domestic policy which 
is formulated and based on enlighten-
ed national self-interest. But, in the 
case of our country it has resulted 
in continuing violation and loss of our 
territorial integrity tlnd sorvereignty 
and our pitiable Isolation in the 
world Sir, I would like to quote 
Clause wise classic maxim about "war 
being an extension of the political 
action." So, we can .. y thBt the falL.. 
ure of our defence polley in the past 
has been the fallure of our foreign 
policy. In the ye&rII before the Chi-
nese aggression our foreI:ID po1icJ' 



D. G. (Min. of APRlL 1, 11168 Petenee) 

[Shri K. P. Singh Deo] 
Was based on Panch Sheel which apelt 
out the message of peace and vas-
sivity. Consequently, the armed 
forces were neglected to the point that 
they were ill-equipped 'and ill-trained 
and they were so demoralised that 
the enemies of India did not take it 
seriously. So, whether it was the fear 
of the ruling party that by strengthen-
ing the armed forces they might be 
replaced or not, God alone knows 
that, ibut the position remains that 
the army had become demoralised and 
very weak, with disastrous effect in 
1962 during the Chinese aggression. 

There is a l\3.ck of clear-cut aims 
and objectives. The size and the 
composition of the defence forces have 
to be determined by the commitments 
of our government, according to our 
foreign and domestic policies. This 
inertia has had a telling effect on our 
defence forces and this has been 
largely responsible for the acceleI\lted 
expenditure now on defence, which 
has crossed the Rs. 1,000 crare mark. 

Unless there is reorientation in our 
thinking. and unless our foreign policy 
can pull its weight our Government 
cannot afford to counter an attack 
either by Pakistan or Chillll or by 
both in collusion. If we think that 
the Chinese a~m in India, is not 
military then it must be political. It 
pays it to extend its political philo-
sophy throug'h subversion and the 
elimination of SU!bversion depends 
upon our political and economic cli-
mate and not on our military 
strength alone. Sir, the public the 
Paxliament and the country are total-
ly in the dark about the Govern-
ment's long term strategy as far as 
defence is concernecL Whenever we 
ask any questions, it is always 
shrouded and kept away from us as 
if We a~ doing somethip,g to our 
country's peril. 

It it wu the intention of China 
in 1962 aad of Pakistan in 11!65 to 
make India raise ita datence pf04uc-
tion beyond the point of incompatJ-

billty with sound econom.ic poliCY, 
they have succeeded very well, as can 
be seen from the ibu.dget figures. Mr. 
Morarji Desai affirmed in his budget 
speech that there was the greatest 
need to scrutinise India's defence ex-
penditure very carefully to see that 
the scarce resources were not unduly 
diverted away from economic deve-
lopment. It is also abundantly clear 
that economic development cannot 
occur without assured national secu-
rity. I would now like to Ibring out 
Ii few points. 

From the Defence Ministry's report, 
we find the following figures. Value 
of stores recommended for disposal 
Rs. 83 crores; value of stores recom-
mended fOr disposal by the competent 
authority Rs. 63 crores and so on. 
The total value of surplus stores for 
disposal amounting to Rs. 204.70 
crores. If we had the correct aims 
and objectives and kept our future 
in proper perspective, why is it th'at 
such a large volume of stores are now 
being got ready for disposal? 

While on economy, I wonder whe-
ther we are using the most efficient 
budgetary techniques. If not, a con-
siderable wastage is being tolerated, 
because very little information is 
'available for reasons of security and 
any attempt to ask questions about 
this is turned down. 

I would like to draw the a.ttention 
of the House to the works programme 
in the report. There are 1219 work 
projects costing a:pproximately Rs. 45 
crores sanctioned by the various com-

\. pellent financial lauthorities Under 
tlle emergency works procedure, 
while 17 projects cos~ Rs. 2 crons 
were sanctioned under Donnal works 
procedure. I want a clarification 
whether this emerget'CY W9rb pr0-
cedure is subject to scrutiny ~ if 
not, there remains a d'oubt as to ~e
expenditure of Rs. 411.2'7 crorelt. 
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I come to the modernisation of our 
.defence forces. The Minister of State 
was very elOquent in his intervention 
last week when he said that two-
third of our anned forces have been 
modernised. He painted a rosy pic-
ture of defence production. On that 
matter, I would bring out certain 
facts wruch have come out in the 
eLghth report of the Committee on 
Public Undertakings on HAL. I 
would briefly quote from this press 
report: 

"The Committee on Public Un-
dertakings of the Lok &abha has 
suggested that lAC :be made to 
rely on 1Jhe ihdigenous aircraft 
industry and gradual'y standar-
dize its fleet with A'VrO-74Ss. It 
has expressed doubts about the 
wisdom of starting the HS-74l1 
project and felt thtat since a large 
sum had been invested in it some 
method should be devised to make 
it useful. 

In its eighth report on Hindus-
tan Aeronautics Limited. it alsO 
expressed concern at HAL un-
dertaking production of various 
types of aircraft without having 
orders for them. In some cases 
action had been initiated on making 
certain types of planes on mere 
indications from indenters. Sub-
sequently, expected orders had 
not materialized." 

1t felt that orders with indemnity 
-provision SflOUld precede any ~uch oro-
gramme. 

I would like to quote something 
fiom the Report itself. Under thE' 
l1i1ading "Cost of Production" it says: 

"The Committee are surprised to 
note that an eSse1ltial item lik., 
the cost of production waS omitted 
from the project Report, ,.lth the 
tesult that HAL which took over 
the project at a later stage had 
nO idea about the emit of produe. 
'{ion of this airetaft. The Cam· 
mlttee recommend tbllt the eost 

. 'Of production of the a~ft tt 

various stales should bl worsel! 
out without delay." 

Inparagraph 67 under the headin, 
"Cost of Production" it say.: 

"The Ministry have stated that 
estimates of cost of production 
from SUb-assemblies, details, raw 
materials and profitability had not 
yet been worked out in the case 
of three factories of the MIG 
complex. These estimates had not 
also been included in the Project 
Report. The supplies to IAF 
would be on "cost plus profit" 
basis. The quantum' of profit was 
yet to be decided. HAL had lIot 
bEen able to make any reasonably 
accurate estimates of production 
c'Osts and fin'3ncial results for the 
factories SO far." 

This is a very serious matter. 

Then, under the heading ''Electronics 
factory" it says: 

"The Electronics factory at 
Hyderabad according to the pro-
duction programme drawn up with 
the help of collaborators, had to 
start production of fully Blsembl-
ed sets by end of 1966, and from 
sub-assembties fI'om the beginning 
of 1967. These two stage. have 
been achieved. There are delays 
cropping up at present due to non-
receipt o£ plant and machinery, 
raw materials, tools, etc. in time 
which is mainly due to the closure 
of the Suez Canal. 

The Committee hope that the 
delays in receipt of equipment wi!1 
be reduced to the minimum possi-
ble limit so. that production pro-
gramme is not affected." 

Here I would say that we Ihould de-
pend more on aur Indigenou. produc-
tion than on lIuch calamities 11k. the 
Suez crisb and all that. 

Then I come to the &.1lJ81ore :DJvI. 
sion. WlIUe we are proud of .the taCt . 
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that HF-24 Mark I is going to be the 
first supersonic aircraft which will be 
produced by our own engineers, I 
would like to say that if we are to 
keep up with trends and our' defence 
needs and if the Government is iiware 
of its actual needs, the HF-24, Mark 
I and Mark II, as compared with the 
Mirage which is nearly of the same 
type, is below standard. The word 
"standard" is a relatiVe term and if 
we want to get the best out of our 
available resources, we should do a 
little bit of re-thinking about HF-24 
Mark II and we should see that HAL 
cOmes up to standard so that it can 
be compared with the Mirage as far 
as fire power, speed and manoeuvrabi-
lity are concerned, because it is going 
to be our only interceptor apart from 
the MIG. 

While dwelling on the HAL. I would 
like to ,bring out that in the Nasik 
Division of HAL in the worka which 
had been taken over by the Maha-
rashtra Government for the HAL, a 
lot of defects have come up, the major 
ones, according to the Public Under-
takings Committee, being inadequate 
water proofing of buildings, cracks in 
floor slabs and concreting of the run-
way. In spite of requests, these recti-
fications had not been carried out in a 
satisfactory manner. But nOthing in 
this matter has been done to follow 
up. While in Orissa for the Aero 
Engine Factory at Koraput the Gov-
ernment Of Orissa carne to 
an agreement with the Gov-
ernment of India, through HAL, in 
1963 that all the civil and electrk-al 
works for this project would be done 
by the Government of Orissa at a 
agency rate of 10 ,per cent instead of 
17 per cent laid down by the GOv-
ernment of India. They have so far 
done work worth Rs. 9 crores, which 
has been highly commended by such 
an em~nent persuage as Dr. Khosla. 
But yet, in violation of that Agree-
ment, the .Government of India, In a 
breaeh of centrad, without terminat-

mg the contract formally and In utter 
disregard of the Government of 
Orissa's organisation there, have put 
about 300 Engineers under a Chief 
Engineer on the job who are m lhalo 
organisation have asked fOr open. 
tenders. I would like to know from 
the Defence Minister whether h'! can. 
clarify the position as to why in spite 
of Orissa giving advantage Of carl'yin~ 
on the work on a concessional rate of 
10 per cent, such a step-motherly 
treatment has been meted out whicD 
has been unanimously condemned in' 
the Orissa Assembly. The other day. 
the hon. Minister was vexing eloquent 
on my friend Mr. Vishwanathan and 
Mr. S. Kandappan, of the DMK not 
to be parochial and to be broad-mind· 
ed. I would like to know whether h~ 
is broad-minded and non-parochial in 
this respect of non-Congress Govern-
ment. 

THE MINISTER OF STATE (DE-
FENCE PRODUCTION) IN THE 
MINISTRY OF DEFENCE (SHRI 
L. N. MISHRA): We have not taken' 
up the construction work. The hon. 
Member is not aware of the real pOli-
tion there. 

SHRI K. P. SINGH DE<>: In today's 
papers, on the occasion of the 35th 
anniversary of our Air Force, the Air 
Chief Marshal Arjun Singh has 
brought to light the strategic import-
ance of the air force and its role of a 
defence and effective deterrent for 
India's defence. So, this callous and 
indifferent attitude towards defence 
devel'Opment, specially towards the 
aircraft industry, is abSOlutely and 
blatantly letting down the country and 
the Services. 

In an article by Air Vice-Marshal 
H-arijinder Singh, Rtired, he has term-
ed the present Indian Air Foree u 
an ''United Nations" of aircraft, hav-
ing aircraft manufactured in Russia. 
America, Britain. France and other 
countries. So, I would like to knoW' 
the wisdom of having a fleet of air-
craft which oare obsolete and, at the 
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same time, so varied in technique and 
in production. 

While adding pips to the high-rank-
ing officers which will not only cost 
us more than Rs. 5 lakhs annually in 
the form of salaries, but a lot more 
indirect eJqlenses will go up as far as 
providing amenities which go with 
promotions, like, for instance, foreign 
staff cars for Le Generals, increased 
guards and orderlies, bigger houses 
with air-conditioning facilities Bnd 
furniture and di~cretionary funds at 
their disposal and all sorts of things are 
concerned. Whereas nothing much 
has been done for the jawans sO far 
as separation allowance is concerned; 
the officers, when they go out-I am 
subject to correction-i believe, they 
get Rs. 75 per officer as separation al-
lowance. I would like to know if there 
are any such things being done for 
the jawans also. Secondly, when a 
j awan Is serving and If there is any 
violation of the law in the case when 
a jawan's land is leased out to a shat'e-
cropper and when he goes home, he 
has to go through a lot of legal hanky-
panky before he can get back his 
l&nd. I request the Government to 
take It up with the state Governments 
and see that jawan's land, during his 
absence, is not subjected to this ~ort of 
a thing. 

The next point is about the E.duca-
tion of the _children of armed forces. 
I hope the Government will take more 
pains in starting central schools so 
that the children of jawans can get 
adequate education because In the case 
of movements or {ransfers of the arm-
ed personnel, their children face a 
great deal of difficulties as far as pur-
suing their education is concerned. 
Sometimes the jawans, airmen and 
naval ratings have to work In un-
conginial conditions of inadequate ac-
commodation and lack of comfOrts like 
shortage of married quarters etc. 

Now I come to the Emergeney Com-
mlmoned Ofllcenl. At a time when 
the country was fac1ng a grave crisis 
aDd wu in the danger of being over-

rUn by the Chinese aaaression in 1962, 
young men from all walks of lite rObe 
magruficentiy and answered to the cail-
of the nation to save the integrity and 
the sovereignty of the sacred mother-
land. We are not yet out of the WQods-
by any chance, but the Government 
have discharged the Emergency Com-
missioned Officers with the promise 
that they would be rehabilitatad. I 
would like to know what the Director-
of Resettlement has dOne in this re-
gard. As far as my knowledge goes, 
even letters written by the Defence 
Ministry and the Home Ministry re--
main unacknowledged even by public, 
undertakings and autonomous bodies-
rf"gardig rehabilitation of the Emerg-
ency Commissioned Officers. Even in 
the case of battle callOaIties, not a 
finger has been lifted and paper, re-
garding pension, etc., have not been 
finalised as yet. The bureaucracy 
here is the same as in the other Minis-
tries. I hope, the Defence MI :listet'-
will lOOk Into this and aee that it 1m--
proves. 

My next point is on .buffer States.-
Firstly, Tibet was sacrificed to the 
Red Dragon. After the 1962 Chinese-
aggression, Bhutan and Sikkim have-
started having second thoughts about 
OUr capability and Nepal is mOl'e 
friendly with China than with India. 
The Britishers, though you may call 
them imperialists and COlonialists fir; 
whatever yOU may say, had the fore-
sight and the discretion to safeguard. 
India from Chinese aggression and 
ether types of aggression by keeping 
these buffer States. Now we have nllt-
only sacrificed Tibet but we have also 
lost that security which they had pro-
vided us. With the Increasing inte-
rests of foreign pawet's in our political 
life as well as In our country, when-
Indian nationals and E'lements are get-
tin, active and open ftnance, mate-
rials, explosives, training and guid-
ance from foreign pOWers and are' 
OIperatin~ In hllthly stnttegic bOrder 
areas, and when super power. like 
Russia and America, directly or fn-
directly, are helping Pakistan by gfv-
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_ ing helicopters, -arms, tanks and all 
sorts of diYngs, it is high time that 
<lur armed forces kept themselves in 
preparedness to meet such eventual-
ities. ~_ ,I 

Being the largest democracy in the 
world and one of the leading coun· 

.. b·les in South East Asia and the Afro-
Asian nations, of which we are the 

,self.styled leader, we should take the 
initiative for a joint security in South 
East Asia to fill the void when the 
British fleet pull, out of Singapol"(,. 
I would have been as happy as my 
colleague, Mr. Indrajit Gupta, if the 
Russian fleet, which has come to 
Madras, is on a goodwill visit alont', 
but, I think, there is something mor~ 
in that visit than just good-will. If 
you remember, last year my le9.dcr, 
Mr. Dandeker, in his speech on De-
fence Budget, spoke about the geo-
political and geo-physical situatiol'g 
whleh should be taken into account. 

-Thl! growth of the Russian maritime 
power has 'been one of the most 1m· 
portant geo...political developments of 
the post World War II. A weak 
coastal defence force twenty years ago, 
the Soviet Navy today is only second 
to the United States of America, The 

"Sc.\'ie{ NaVy 'has been used as an arm 
of its foreign policy, as exhibited in 
tile 'IlO'est Asian crisis and the Peublo 
incident in North Korea. We seem 
to be following everything which 
nussla is doing and we have, in fact, 
br.come Its satellite. At least we can 
take this example and make our NavY' 

-Jl'lore etrective, if we have to keep our 
iiltegtlty and sovereignty. 

Before concluding 1 would like to 
. say that the Terriforial Army, which 
is the second line Of defence in the 
country, has failed to attract any 
yoantll men in imparting military 
tRilling. And it has become a dumpin~ 
pound' fOr those officers who are ju,t 
IOmgto retire alld the case of th! 

-lett three or four Directors-Genarni 
wltlbear out my conviction,and hence 

no interests is taken for its effective-
ness. Before' ending I would like 
to say a word about this Aero-
nautical Committee headed bY M,', 
Subramaniam. _ On the 3rd of March 
he has gone to the United States with 
the Joint Secretary, Mr. Krishnaswami 
Whatever is his name. He is sup· 
posed to have gone on a lecture tour 
as well as to meet some civilian and 
military authorities""s far as develop-
ment of aeronautics is concerned. I 
would like to know if SUch an import-
ant portfolio as the development of 
Defence Services is the dumping 
ground for defeated and discredited 
ex-Congress-Ministers devoid Of know-
ledge of aeronautics. Who is paying fOr 
thE' lectUre tour or the tour as 1\ 
whole? 

1,'; hrs. 

SHRI PILOO MODY (Godhra): 
Sardar S'3heb is paying for it. 

MR. DEPUTY,SPEAKER: Mr. Ranjit 
Singh. Just 10 minutes. 

SHRI RANJIT SINGH (Khalilabad): 
Tel! minutes for me, Sir, your favour-
ite member? Last time you were good 
enough.... ---

MR. DEPUTY-SPEAKER: You have 
got only 9 minutes to your credit. 
One minute by grace I give you. 

SHRI RANJrT SINGH: 20 mInutes 
req liire, Sit. 

Last year when we had. the Defence 
Debate we were shocked to hear the 
Defence Minister meanjIlgfully deliver 
his meaningless reply. Members ,in this 
House were so agitated at his 
vague and incomplete answers an\l 
quetsion after question was hurled to 
seek a more complete reply. 'l'he De-
fence Minister had then l18id that it 
was the first Defence debate to which 
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he was replying and therefore we 
Ihould understand hil innocent u;-
norance then. But, now, Sfr, full nine 
months have passed since the said 
debate-Yes, Sir, I can see that you 
also agree from the twinkle in your 
eyes that nine months Is enough of 
a time fOr the Defence Minister to 
bring forth correct, complete nnd 
well-shaped answers to vital que5tions. 

Now, what are those vital questions~ 
The first and foremost question Is: 
what is the purpose of our maintain-
ingan armed force? A simple an~

wer-for the defence of the country--
brings forth the bigger question-
How? Certainly no country can be de-
fended by presenting its Brmed forces 
to the enemy as a shield to be ba t-
'tered or a gaseous punching pad. 
What shall be done if the pa'i Is 
punctured? Therefore, I will request 
the Government each of its Members 
and all their supporters to grasp the 
mo:.dern meaning and purpose of D0-
fence. 

There is only one purpose of creal-
ing and maintaining a Defence for~e 
as agreed to by all modern tactician ... 
strategists and statesmen. National d~
fence envisages the readiness to cOP.' 
duel offensive action fOr annihilating 
an attacking enemy. You cannot sit 
bUck and absorb an enemy ~ttack. 

What did we do, Sir, in Septembe' 
1965? The then PrIme Minister, in-
deed, the whole House, realized the 
futility of passive defence and we fm-
mediLtely switched on to the offenaivp.. 
And offensive action means war. In 
1965 we went to war with Pakistan. 
Now, Sir, having seen the purpose of 
Defence as being the capacity to 
launCh an offensive action, where do 
we stand In that respect? 1'hls Is R 

direct and categOrical question a nd I 
request yOU to seek from the Defence 
Minister a straight and lucid answer. 

The other vital question is: what fg 
thA Government's definition of a w'nr? 
War has certain stages-f'our to be 
preclse--confrontatlon at the tront.ler~. 
88 (Ai) LSD-9. 

inaldious inftltrationa throUJh thll 
frontiers, open violaUoDi, acrOli the 

frontiers and OOClWatiolii beyond Ute 
frontiers. WillJhe Government 11111-
wer my second quution-at what 
stage will they take otfenlive aetlon'l 

AN HON MEMBER: Your own de-
flnltion. 

SHRI RANJIT SINGH: In the case 
of Pakistan, they took it at the 
second stage of inflltrations-I ac-
cept It. Why are you then vacillat-
ing nOw to launch an offensive ac-
tion against similar Inftltrations in 
Nagaland, Mizo Hills and other areas 
in Assam:- -

Last time, Sir, for the first time we 
raised on the floor of this HOUle the 
questiOn of the Government having nO 
defence policy and no national war 
aims having been formulated. The 
Defence Minister had given the most 
disheartening and demoralising anl-
wer, "There Is no question of WAr 
aims. Our policy is to defend ollr 
country." Yes, indeed, to defend our 
country, but how, Sir, how? Is It the 
way they defended us against Chins 
or the way they defended UI against 
Pakistan? If they chose the latter, 81 
I am lure neither this House nor the 
ppople nor their own Party will per-
mit them to repeat the former, then 
would you not go nn the offensive as 
you did in 1965? I ask the Govern-
ment this question, Sir, what have they 
done to create that offensive capacity 
in the country? I will have to answer 
this query myself, for how can the 
D~fenee Minister be expected to an~

wer It when his main concern Is how 
not to answer e quHtlon, though 
seeming to do 10. . 

Firstly, let Us consider the IIren,th 
of our forces. Streneth is the sum-
total of numerical Itrencth, ftre-
power, mobility m'3nouvrability and 
above all morale. We art spending 
a huge amount on our Clefence forces 
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Are they numerically sufll.cient? We 
have an army which is 0.3 per cent of 
our population. Red China's is 0.75 per 
cent of ita population, Free China 8 
per cent, South Korea 10 per cent, 
North Korea 10 per cent, Israel 10 
per cent and our neighbour Pakistan 
0.5 per cent. Proportionately then 
even Pakistan has a much larger army 
than ours. 

The reason why we feel its burden 
most is not that the forces are too 
large but that the increased require-
ment for them has· not' been matched 
by the economic development of the 
country. Compared to Us with .:mly 
one-thirtieth of foreign aid :·e· 
ceived by it, Taiwan has become an 
exporting nation in eighteen yens. 
The deserts of Israel have been set 
blooming to export foodgrains. Within 
all their economy shattered, the 
humiliation of deteat demoralising 
them, Germany and Japan girdled 
their loins and elCJ)loded into the 
world as two of its most stable na-
tions in the same periOd as we have 
taken· to touch the bott011L.of ::he pit. 
The remedy to the pinch we feel, Sir, 
il not to reduce the forces but to gear 
up our economy. Our Armed strength 
is actually most inadequate. You 
know that against Pakistan we match· 
ed them division for division. This 
was not because we wanted to do that, 
but because we did not bave the forces. 
Our Seventh infantry division and 
fourth mountain division, when they 
moved into battle had only two brig-
ades each instead of three each and nt 
least two of these four brigades had 
only two battalions each instead of 
three. On the entire front from DBN 
to Gadra there was no air defence 
protection for front Une troops, gun 
areas and fnrward defended localities. 
Against our one dlVfsion and one bri-
gade of armour Pakistan had two 
over-strength armoured divisions. The 
situation is still the same. They have 
a greater armoured force than us. We 
CIIn meet thlsdeftc!eney by inereaslng 

our anti-tank potential. But our fos-
silized ideas will not permit us to 
change the organisation I:>f our forces 
tUI Britain or Russia or US· SUggests 
lit. Weill, Sir, not havin,g the will, 
not possessing the means, not having 
the interest and l'3ICking the intellig-
ence to increase our armour strength, 
will the Hon. Minister examine tbe 
creation of RCL regiments on jeeps? 
Israel had them for outflanking the 
Arab armour and in the battle of 
Elqantara majority of the Arab tanks 

were destroyed by jeep mounted RCL 
units. Many suggestions could be given 
but the Government 15 not receptive 
and that is why we demanded a stan!!· 
ing Committee. Some gentlemen oppo-
sile spoke in Its favour but then voted 
with the Minister to defeat the re-
solution. 

About our ability to launch a coun-
ter-attack, we lack the mobility. W~ 
lack the equipment and therefllre 
manoeuvrability. That is why when 
one Of our division reached the front 
in 1965 it fOUnd that for four days 
its formations and units could not 
reach their 'positions for lack of .nobl-
lity. This was the 10th Infantry Divi· 
sion mentioned last year by Shrl 
Niti Raj Sin-gh Choudhery. 

Lack of mobility in a formatilln 
mpy be due to internal or external or 
both causes. Lack of proper transport, 
faulty loading tables, faulty organisa-
tion and faulty dispersal are internal 
causes. LaCk ot communication facill-
ti~s, bottlenecks like weak bridges 
narrow and bad roads, lack of pNllGr 
loading and unloading platforms, lack 
of transhiopment facilities, multiplicity 
of rail line gauges are the main ex-
ternal hindrances to mobility. The 
Government hoas not thought of inter-
departmental coordination ever from 
the view of Defence in order to re-
move transport bottlenecks. In this 
connection 1- wID give one- example. 
In 1948 when the First Armoured DI"'-
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slon was moved by road to Hydera-
bad side for the Police Action we had 
to leave our Churchill tanks behind 
because some brigade and culverts 
enroute were not strong enough to 
bear their weliht. No improvement 
took place for seventeen years and 
Sir, even in 1965 our most important 
bridge on Lahore front feeding the 
sectors of Dograi, Burki and 
Kasur, the bridge at Beas, was not 
capable of taking Centurion tanks lind 
they had to be taken across the :-ailway 
br:dge. Thus you will see that defence 
is the joint concern of all the Minis-
tries, and the cOuntry could benefit if 
all departments and Ministers took 
enough interest in defence to atterd 
the defence debates. Otherwise, they 
will remain as blank as unconcerned 
and as non-contributive to' defence as 
the hon. Defence Minister himself. 

Therefore, for increasing the mo~i
lity of the defence forces concrete 

steps must be taken and coordination 
of all departments ensured. A com-
mission with all Ministries represent-
eel in it could go through it all. 

I shall now deal with some very 
essential points raised in a very fine 
speeCh by one of our most admired 
Members who is now unfortunately 
fully gagged ailcf unable to raise thOse 
points again. This Member is Shti 
M. R. Krishna, now gagged and con-
demned to defend the indefensible 
signs of the Government and especial-
ly his Department. shri M. R. Krishna 
had made a very apt remark snd, I 
may say, had shown a Very clear un-
derstanding of the country'S problems 
when he said that India had perma· 
nent. enemies and temporarY friends. 
I am quoting his verY words. 

AN HON. MEMBER: He did not 
know that t.e was going to be a 
MirJlster. 

SHRI RANJIT SINGH: I am quoting 
from his last speech. 

'!'hat is the attitude that we should 
haVE and only when we realise that 
certain enemies are' permanent /lnd 

our present friends are only temPO-
rary because Of our rotten foreign 
polley due to whiCh even Nepal anet 
Ceylon stand oalienated from us, only 
then shall' we with proper wisdom 
take steps towards our security. That 
a person with SUCh clear and correct 
views should now become a shelf-
decoration as Ministers are, is a loss 
to the cOuntry. But let us see U he 
with his customary courage for his 
convictions can take a stand to im-
prOVe matters. 

Shri M. R. Krishna had talked of 
improvement in the NCC. So, let 
me suggest a few things for that de-
partment itself. They have ,tarted a 
fresh approach. I Ihall not condemn 
it but I would request that they shOuld 
give it a better trial than they gave 
last time to the compulsory training 
scheme. I may abo say that we have 
again a very good Director-General 
and I 8m sure that with Shri M. R. 
Krishna himself in charge of the 
NCC, improvements will take place. 

I suggest a few things for the girls' 
units in particular. There has been 11 
little drawback in the schemes in many 
Sthtes owing to male instructors and 
male commanders. Parents have been 
apprehensive because the male com-
manders have Shown a lack of cha-
racter in many cases. At least five 
cases have been brought to mY notice 
where the commanding officers have 
married their girl cadets. NoW, Sir, 
lovf marriage is the result Of prolong-
ed courtship. Imagine the !ICIIndal 
when a commanding officer starts 
courtship with one of his own :adets. 
Then, again, why should bachelor. 
ha,'e been posted to girls' units. at 
all? 

There is an international semInar on 
girl cadets to be held in Iran abortly. 
I know that the MinistrY is ha~ng 
our detachment from going there. 

Shri M. R. Krishna had rightly laid 
that the cut in the jawan.' rations was 
not correct. But after he took over al 
Deputy MInister .... 
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MR. D~UTY -SPEAKER; The h'On, 
Member should try to conclude now. 

AN RON. MEMBER: He iI an ex-
pert. Let him have lome more time. 

MR. DEPUTY-SPEAKZR: I know 
that he is an 8x<pert .,. 

SHRI RANJIT SINGH: I do not re-
gara myself as an expert on defence 
but I can. " . 

MR. DEPUTY -SPEAKER: kno'N 
thai he is making useful contribu-
tions ... 

SHRI RANJIT SINGH: If I am 
making useful contributions, then I 
wculd request you to give me lome 
man time. 

14R. DEPUTY-SPEAKER: I 3hall 
give him two more minutes but he 
should conclude after that. 

1IiI') ~f.r ~,""" ~ur.t~,' (1§'RrfR' ). 
f~q'r ~ f",'1§' !f;7 ~ ~r t 1 

SHRI NATH PAl '(Rajapur): Thi~ 
is a very bad remark that the hon. 
Member has made. You should protect 
us. Is it fair and is it proper that the 
hOIl. Member ahould ask of the Mem-
ber who is making a useful contribu-
tion: 'Kis 8e likh ka.r Iaalla hai? It is 
wrong on his part to make such a 
remark. 1 object to this. I object to 
this kin.d of remark against anybody. 

,,) ~I" ~,1(vr liT i1~qi . l.fil' f~,cro,.,;: 

\1:T~rll'r( '"IH:~ 'H~ ~ 1 

SHRl BAL RAJ MADHOK (South 
DEIhl): Shri Ranjit Singh may ignore 
the interruption and go ahead with 
his speech. 

SHRI RANJIT SINGH: Shri M. R. 
Krishna had rightly said that the cut 
in the Jawans' rations was no cor-
l'IeCt, After he became the Deputy 
Uloister, instead of restorinl the cut, 
field service concessions in certain 

cities if we could call Udhampur a city 
were also abolished, hitting hardest 
the poor civilian employees of the 
MES, the Ordnance and others. There 
have !been agitati'Ons, fasts and rePre-
sentations regarding this unkindest cut 
of all. Has Shri M. R. Krishna for-
gotten his previous conviction so 
soon? 

He hac'. also spoken of the poor 
cDndition of the soldiers. I hope he 
remembers at least to prevent the 
Goveornment from making them morl! 
miser .• ble financially. 

Now, a cut has been made in the 
number of water 'carriers and cooks 
in the u nits. The reason given was 
that now the units are in canton-
ments w here water carriers are not 
needed hecause running water is 
provided. This is a complete per-
versity Clf thought regarding defence, 
Are the units meant to stay in 
the cante nments? What will happell 
when they go to the front? Will the 
Defence Ministry keep unrolling II 
water pipe-line behind them? Then, 
carriers will be needed. If there are 
no carriers there, then where will the 
carriers C'Ome from? 

I tell ) ou that our state of pre-
paredness is bad and need, a study 
and reform. I will give examples. 
In 1965, units were asked to move 
suddenly to the front. One artil'ery 
field regiment had no ammunition. It 
was told to move and ammumtioIl 
would follow. It took position !U 
th~ Fazilka sector, The enemy was 
on three sides of It and the gunners 
were manning only riffes and light 
mClchine guns, b~cause though fac-
ing the enemy there was no . am-
munition for the guns for 2'4 hours 
':lfter coming into contact with the 
~nemy. It is known that the entire 
army lacked road transport and 
thousands of 'civilian trucks were 
commandered for helping It out, 
For both Burki and Kasur sectors. 
we had no field hospital for 72 hours 
and it were the gallant civilians, in-
cluding Shr! Iqbal Singh and Shrl 
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G.S. Dhillon who commendered ci-
vilian doctors and nurses to attend 
to our wounded. For several day s, 
the rations for this hospital were 
supplied by the citizens ot Patti. 

In the iast world war, the George 
Cross was awarded to the Island of 
Malta fol' bravery. Sir, I propose 
here on the floor of this august House 
that the ITishist Seva Medal be 
awarded ~,) the citizens of PaUi and 
the Mahavir Clrakra to the brave 
citizens ot Khemkaran. 

Last yeilr, speaking on our intt:l-
ligence, the Defence Minister had 
said "we know fairly well what is 
happening on the 'other side of the 
border." I hope he really doea, be-
cause in 1965 the Government did 
not. For instance, we did not know 
where the First Armoured Division 
of Pakistan was. We haJ rpceivec: 
information through reconnaisance 
etc. that it had moved out of Khara, 
its cantonJ'1ent. But not until it struck 
at 4 Mountain Div. did we know th;.t 
It was there. How can the House be-
lieve that the Government knows 
what is t. ~ppening on the other side 
of the bot der, when it does not know 
what is h:1ppening within its border. 
'£en year~ back, we did not know 
what was happening in Aksai Chir,; 
8 years back we did not know what 
was happening in Bara HotL 3 yeaI".l 
ago the hon. Minister did not knuw 
what was happening in Chhamb, thIE:e 
months ago he did not know what 
was hapening in Kachachatlvu, one 
month ago he did not know what was 
happening in Narcomdam, and we do 
not yet know what is happening in 
Lattitila-Dumabari. But the hon. 
Minister talks Of military intelligence 
across the borden. 

La5ltly, 1 will come to acme saving 
points for the budget, constructh'e 
saving points not to save the Minis-
ter's position, but to save finance. 
Firstly, scrap this white elephant of 
HE 24. Then scrap the upgrading!. 
It will take months before the lelC<'-
Uon boards promote them .. The rea-
!HID given for the uperadinlls is that 
now. they have iDcreaed responsibl-
lita because of a larger army. In the 

last war, we had three million mel! 
under arms and these posts were held 
by Brigadiers and Major Generals. 
There Is no need to upuade these 
posts. If there was uperadilli requir-
ed on the basis of numbers command-
ed why was the Director General of 
NCe left out? 

We cannot afford a 'arge navy at 
the moment. In 1964, the then Naval 
chief had declared that on the east 
-and west coasts, We .hould have some 
patrol bases and u.e the air force 
for patrollln.g or waters. It We do 
this, we will save a lot on the navy. 

Lastly, I request that a Commission 
be appointed to go into things like 
revision of rules of 1887. It wi!' etIect 
lot of savings. For instance there it 
a rule which says that if a contrac-
tar stuppl~es eggls weighing one 
ounce. it is the rule of 1887 which 
applies, It will be accepta.ble. Those 
days eggs were very small. But DOW 
as you know-probably you are an 
e~,g-eater-they are much l'!Irger. 

SHRI NAMBIAR (Tiruchlrap-
paJi) : It will be changed in 1118'1. 

SHRI RANJIT SINGH: The Com-
mission should go into basic thing. 
Iikc recruiting elltablislurumts. We 
are maintaining a hUlte establilh--
ment of recruiting officers even when 
there is no recruitment at the moment 
required. Why maintain these officers 
as they are? Why not send them to 
units like NCe and the Territorial 
Army? When the time for recruit-
ment comes, they can be brou~t back 
to their previous posts. 

MR. DEPUTY-SPEAKER: He must 
conclude now. 

SHru RANJIT SINGH: Honestly, 
my last point. 

We are concerned about eertaln 
thlnp In the army. There is the rela-
xation of height for '3 cf!rtain class. I 
rio not know what one's height hu to 
do with IOlduring. The Defence MiDII-
ter must have realised by now from 
personnal experi8'llce that he~ Is 
inversely proportional to tntelHreace. 
We mtat revtae theBe thJnp. 
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[Shri Raniit Singh] 

You are cutting my time short and 
I want to conclude by sayine this. 
Not complacency but eternal vigilance 
is the price of liberty and you shall 
pay for having neglected it. 

THE MINISTER OF DEFENCE 
(SHRI SWARAN SINGH): This de~ 
bate has spread over three days and a 
large number of hon. Members belong-
ing to different parts of the country 
and different parties have participat-
ed in the debate. There are certain 
common features of the debate 
and I should like to recapitulate them 
briefly the basic assessment that hall 
emerged as a result of this debate. 
First of all, there is agreement among 
all Members-almost every Member 
who participated said so-that the 
twin danger we have been facing f,,)!· 
sometime from our two neighbours 
still continues and this places a great 
burden on the armed forces to defend 
the integrity and stlvereignty of our 
country. There have been suggestions 
somewhat on a wider spectrum of the 
assessment. Some hon. Members have 
said that it is likely to continue al,d 
if anything the tensiOn is likely to 
increase. There have been other han. 
Members who felt that some political 
action, if initiated by us, might re-
sult in the lessening of tensiun. I do 
not want to go over a discus3ion on 
postures in relation to foreign policy. 
I have on many occasions pllrticipat-
ed in the debate on external affairs 
and it is not my intention to go over 
that ground. But I readily concede 
that there is very close link between 
foreign policy and defence. This is a 
propOSition which has been valid and 
which will continue to .be valid. The 
re~ations with our two neighbours 
are bad not .because ot our seeking 
but because of the pursuit of certain 
policies by our neighbours and I do 
not want to spell them out. But the 
hard and cruel reality remains that 
the collusion .between these two 
powers casts a heavy burden on us. 
A ,reat deal has been mentioned 
about increasing collusion between 

Pakistan and China both .by the Op-
position Members and the Congress 
Members. It is an established tact 
that this a'liance for collusion what-
ever expression you may use-het-
ween China and Pakistan exists and 
it is not denied either by ChiIl'3. or 
Pakistan. Chinese help Pakistan not 
only in the political field in b<)osting 
Pakistnai claims-most of them un-
justified-against India, for instance, 
they support Pakistanis attitude to-
wards Jammu and Kashmir, and in 
several other matters. Beyond this 
political support, there has .been the 
supply of military hardware such loS 
artillery, tanks, aircraft and other 
equipment. So, this collusion or this 
active association between the two 
countries continues, but what is more 
surpriSing is the attitude of those coun 
tries who claim to take several actions 
to checkmate the Chinese expansionist 
designs: it is surprising that notwith-
standing this collusion between China 
and Pakistan, these countries do not 
hesitate at all to facilitate the supp-
lies of various types of equipment, 
sometimes aircraft, sometimes tanks, 
to Pakistan, knowing tully well the 
nature of relationship between China 
and Pakistan 

12.25 hrs. 

[SHRI C. K. BHATTACHARYYA in 
the Chair.] 

SHRI INDRAJIT GUPTA: Wny do 
yoU hesitate to name them? 

SHRI SWARAN SINGH: Because 
there is no point in overburdening the 
record. I think everybody knows it.' 
The recent decision, for instance, 
which has found its way in the press 
that Pakistan is likely to get about 
100 tanks trom the NATO countries, 
a sale or transfer which cannot be 
effected unless it is approved by the 
United States because they are the 
principal suppliers to the NATO coun~ 
tries, is a thin, which is in point. 
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There are other cases also, of the 
trickling of the jet aircraft via Iran 
into Pakistan. 

SHRI N. K. P. Salve (Betul): Are 
they only trickling through? 

SHRI SW ARAN SINGH: Tbis talk 
that we must ~ook to some other 
powers to underwrite or safety in this 
or that field is something which i3 
unthinkable and we should not think 
in those lines. Faced as we '3I'e with 
this situation; what is the .tate of our 
preparedness to meet the situation? I 
do not want to indulge in mere dialec-
tics, though there is a strong $8'DI-
ptation for me to do so, when very 
spurious arguments are advanced, to 
indulge in putting across what ml)' 
,be described as debatine points. I 
think I have done this lon, cnogh, 
notWithstanding the poor opInion 
which some young Majors have about 
my incapacity to handle the affairs 
of the country. I will not indul,e ill 
that sort of debating point. It is my 
intention to inform this HOUSe and 
the country about our state of pre-
paredness to meet the .ituation. 
I would like to take this HOUle Jnto 
confidence about the prolress made 
in the development of the three winlS 
of our armed forces, consistent with 
the security aspect. We mUit not for-
get that as our neigh:bours we have 
two countries who have practIcally llll 

Parliament of the tYPe we have. It 
is a good thing fOr us because parlia-
mentary discussion raises the morale 
in the country; it throws up point. 
and We have an opportunity to ex-
plain our points. 

SHRI S. M. BANERJEE (Kanpur): 
Neither of thOSe countries have this 
sort of ministers. 

SHRI SWARAN SINGH: They hive 
no member flf the opposition like Mr. 
Banerjee. I wish there are a few Ban-
erjees there also. 

SHRI PILOO MODY: We are quite 
prepared to seDd him! 

SHRI SWARAN SINGH: It is a 
ver,b; not an adjectiVe or an adverb. 
English language is subtle. <I!nterntp-
tion). This is a point which we cannot 
ignore, aDd it is in this context that 
we have to see as to whether the 
pOlicy that we have been pursuing is 
right; sometimes variations of it are 
suggested from what, I should say, 
the extreme left and the extreme right, 
because those who claim in our House 
to speak for the right sit on the ex-
treme left and thOse who speak for 
the left pfobably sit somewhat right 
of the centre, if I may say so, I-ohysi-
cally, not in thinking. When they 
make these suggestions in a rather 
light-hearted manner, without giving 
adeqate thought to those various pro-
blems, sometimes I feel startled at the 
over-simplification in their minds and 
some sort of feeling that at a crucial 
moment there will be others who will 
defend us. I strongly repudiate and 
deprecate -any such tendency for a 
country of our size, for a country 
which has been pursuing a certam 
policy in the international sphere, an 
independent policy, the basic policy 
of not getting ourselves tied to Ita! 
apron-strings of any other country; 
for a country which is geopolitically 
situated as we are, there is no option 
but to stand on our own leg. and 
that is the only way that we can ,uf-
vive. To imagine that soldier. from 
any other country can help you or 
that others wiIl fight for your free-
dom or at a crucial moment there 
will be others who can underwrite 
your freedOm or integrity or your 
safety is a dream, and the sooner we 
wake up from this dream, the beUer 
for us, the better for the country and 
the bett"!' for all of us. 

SHRI SWARAN SINGH: The War 
Minister or the Defence Minister 
there are never questioned. The Pak-
Istan Defence Minister is not queltion-
ed about the acquisition of variOUI 
items of armament 8Dd war machine 
they are buildin,. But I do not lrud,e 
it. I only want you to show me thill 
eonceslion or understandln, that It 

SHRI SAMAR GUHA (Contai): 
would you like to stand on your own 
lell by havinl nuclear weaponry? 
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[Shri Swar.m Singh] 

is my earnest desire consistent wilh 
security requirements to share liS 
much information as I can with thiS 
House. It has become necessary to 
gh'e .this information a litt'e more 
precisely becau~e I do not want the 
impression to remain uncontr Jdicted 
in the country that we ar.e not making 
adequate "reparation particularly ill 
organising, equipping and bringing 
the three wings of our armed torces 
to a·level of tull preparedness to meet 
any eventuality. 

In the army, we are in the proce.'s 
of modernisine our armour artillery, 
air defence guns, sm'all arms trans-
port equipment and training. Thi< 
process is backed by indigenous pro· 
duction, which has taken sigmficant 
strides in the last four years. Tho' 
Vljayanta programme i. known to 
the House. 

SHRI S. S. KOTHARI (Mandsaur): 
Is i\ a· fact that We are having difil-
cwues in manufacturinl chains fo, 
these Vijayanta tanks? Are you en-
terinll ·in ta collaboration for the 
same? 

&HRI SWARAN SINGH: I know 
there was some difficulty in Lhe ini-
tial stages in manufactul'e of chains, 
because some of his friends who wer,· 
collabocating in this did not ceme up 
to our full expectations. These diffi-
culties have been got over snd tlwre 
is no need to enter in to any colla-
boration. . This i~ not a very dim-
cult item. 

SHRI NAMBIAR: If tho$e chains 
are used, the tanks will fail at the 
cruci.) moment! 

SHRI SWARAN .SINGH: Let till! 
hon. m~bers settle the score bet-
ween themselves. 

.1 w" lIIIYing, the Vljayanla pro-
g~. is lPlown to thlf HOllse. Tbal 
is !lot· the only addition to our ar-
mour Ileet. We ba .... also anti-aiTeraft 
iw;aa with· r..aar sUPPOrt. whickl is 0 
modern feature of our defence. Our 

artillery, both in range and tire-power 
has made very significant anvallCe. 
We can now cover many man, miles 
from a position than we could do two 
or three yearS ala. We are now soon 
to enter into the missile field at ar-
mour equipment. It is our inteatioll 
to manufacture theSe missile Lompo-
nents and we are taking steps both In 
the research field as we'l as In the 
manufacturing programme. We should 
be able to produce these things before 
long. Our other equipments and logis-
tic support are .being modernised. We 
are also taking aid from computers on 
the working out of solution, Cn many 
of Ollr problems. In the field ot am-
munition, though We have not yE'1. 
reached full volume and have yet te 
SOlVe some problems relating to some 
critical items, our manufacturing ca-
pacity and ~tock position today is 
,ignificantly better than in 1965 or 
even a year ago. 

The SIZe of our army continues Itt 
8.25 lakhs. By improving the fire 
power and striking capacity at the 
army without increasing the numbers, 
the teeth to tail ratio has been in-
reased from 57: 43, which was the 
earlier ratio, to 62: 38. I think I havf' 
given the broad features of our equip-
ment programme and manufadunng 
programme. 

>..ft Ilfll'< <"-Tl'f 'r,Cft (tmr'T ~ ): 
IT;{T tl'Q:Rlf !fir <l'ii"ff4' r..;;rq 'lR ~
~!f~ ~ ~ QOf 'f5 it'!l1' 1f+r ~f 
'fitl' iifomf I 

~"c ro!i r~ : ~r crT l!f~ ~ I 

~" lflffl ~r ~ 'W ~ ~ m if 
~, ;;rq .,.,~ <f'Rf 'liT <mr 
mir,fT C!<r ~ it;;ITt it W~iim I 

MR. CHAIRMAN: The han. Minia-
ter may be allowed to proceed with 
his speech. 

SHRI SW ARAN SINGH: The lDfor-
mation that I have given to tbe House 
about the modernisation pro&I'lJIIme, 
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the equipment programme and also 
the manufacturing programme I hope. 
would ,be re-assuring. 

SHRI S. S. KOTHARI: A conl-
mlttee was appointed to draw the Ie--
sons trom the June 1967 contlict b~
ween UAR and Israel. Has that com-
mittee submitted its report? If not, 
when is it likely to submit its report? 

SHRI SW ARAN SINGH: These are 
no doubt interesting questions. ~ut 
I would request him to make a note 
of them and ask them at the end, 
after I haVe finished my speech. 

SHRI S. S. KOTHARI: Mr. Chair-
man, what happens is that when we 
ask questions at the end they are not 
answered. When the Demands for 
Grants are being discussed, when we 
ask questions during the debate, the 
Minister should reply to these impor-
tant o:md vital points. 

MR. CHAIRMAN: But unleSs the 
Minister is allowed to proceed Wit'l 
his speech how can he repl;,.'! bo, let 
him be allowed to continue wltn hi, 
speech. 

SHRI SWARAN SINGH: 1 wouid 
request the hon. Member to make a 
note of those points and ask que,-
tions at the end after I have linishcd 
my speech. Then I will be Dilly too 
glad to give him all the information. 
Because I am not shutting out infor-
mation. 

Now I would like to teU the House 
about the Air Force. This matter hR' 
been raised by many hon. Member:. 
Shri Indrajit Gupta mentioned it. 
Major Ranjit Singh also, even lh('ugh 
he is Dot familiar with the Air FOi c'~ 
dabbled in it. 

SHRI RANJIT SINGH: The Minis-
ter should know that 1 spent a year 
and a half in the Air Force. 

15ft srrSf ,,~ ~r: ~ 
~, it;;rr;;.rr ~ ~ f.I; ~ 
... ~ ~~.n 10rmrT 
'fin' ? 

P.1' ro!f f,.~ '3'~ t(~ oiflf ~ 
1'I'~{T ~ ~ 

lit. Sfm~ ~r: qg 01 ~ 
~ ~ ~, Tof iii) ~m Iftfi 
·ij·if k:rr tlll'( ? 

SHRI BAL RAJ MADHOK: At least 
he knows something about the arrr.y, 
much better than what yolI lEilOW 
about the army. 

SHRI RANJIT SINGH: I was a 
pilot in the air force for a year and 1\ 

quarter. Except seeiIl2 pistol trY3. 
what does he know about the army? 

SHRI SW ARAN SINGH: He tound 
a party 'ike the Jan Sangh more at-
tractive than a career in the army. 

Talking of the Air Force, this hap· 
pens to be the Air Force Day, and r 
am very glad Shri Indrajit Gupta 
made a reference to it. The wnole 
House should join in extending our 
greetings to the valiant members 0 f 
the Air Force on this great day. 

About the Air Force I wiJuld like 
to give some more complete info"l1lS' 
tion to the hon. House. In accordance 
with OUr defenCe plan the building up 
of a modern and .balanced 45 ;qua:l-
ron air force continues. In pursL'ancr, 
of this plan, older and obso'('s('cn l. 

tYPe of aircrafts such aa Vampires and 
Toofanis are being phased out and 
more modern types of aircraft induct-
ed into the service. These include ad-
ditional squadrons of Gnati aircraft 
which, members will recall, !lave an 
excellent account of ifself in the 19% 
operations, and the MIG aircraft. HF-
24, which has been deIIi&ned aod 
manufactured indiienously h"" also 
entered Air Force squadron. 

More Avro aircraft which are alJo 
being produced indigenously, have 
been added to the Air Force md are 
being used for communication dutiel. 
StePs have .been taken to procure 
mot'e Caribou aircraft to lIIBinh!n the 
cargo fteet tor airlift requIrementa. 
Helicopter unitt are beinl streng-
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thened. With the refitting of tile 
super-constellation aircraft for mari-
time reconnaisance, the obsolete Libe-
rator aircraft will be phased out. 
Somebody talked of Liberators; it is 
also being phased out. 

Hon. Members will thUs see that 
constant steps are being taken to 
phase out the obsolescent aircraft and 
to rep· ace them by more modern CInes. 
I would like to mention in this ce>n-
nection that having regard to the 
steady advances in the field of avia-
tion this programme of replacement 
has to be a continuous process. 

SHRI KANWAR LAL GUPTA: Re-
place your old ministers also. 

SHRI SWARAN SINGH: Our Air 
Force fieet in the fighter bomber catc· 
gories is certainly more modern to 
day than it was two or thrce years 
ago. We have added in numbers and 
in quality to the supersonic fleet and 
are continously doing so. We lwve 
entered the missile field of dillerellt 
types and our radar coverage today is 
several times wider as compared to 
1965. 

15.14 hrs. 
[MR. BPEAK!ER in the ChaiT] 

In firepower we are equipped wilh 
cannon fire, gun fire, bombs and nlis-
sEe in their different capabi!ities of 
destruction and range a demonstrR-
tion of which in some restricted Held. 
was given only yesterday at Tilpat 
and I hope that those hon. Member" 
who saw it realise the full merit of 
that demonstration. 

SHRI RANDHIR SINGH (Rohtak) 
It was the best yesterday. We were 
very much impressed. 

SHRI SWARAN SINGH: Member; 
have naturally felt concerned a t the 
build-up of the Pakistan Air Iforce 
and the steps taken by us to meet the 
threat arising therefrom. Members 
will recall that even with less s.)phis-
ticated aircraft, our Air Force eave 

an excellent account of itself in the 
operation of September 1965. With the 
implementation of the re-equipment 
plan and the addition to the fighting 
potential that we have made, our Air 
Force can now hit harder, fiy faster 
and reach farther than before. With 
the high level of training and skil~ of 
our officers and airmen, 1 have no 
doubt that our Air Force will gIve a 
creditable performance in anv even-
tuality and when we have t·" iace 
any difficulty. 

SHRI INDRAJIT GUPTA: When 
will the whole thing be complete? 

SHRI SWARAN SINGH: The BF-
24 has already entered squadron ser-
vice. 

SHRI INDRAJIT GUPTA: What 
about its being supersonic? 

SHRI SWARAN SINGH: I would 
not like him to press that point. 
Some work is being done. We have 
met our requirements in the superso-
nic sector. He should not put tha~ 

question further in the light .... (In-
terruption) . 

SHRI RANJIT SINGH: now is the 
project in Egypt about the HF-24 en-
gine progressing' Is it still on? 

SHRI SWARAN SINGH: Somehow 
Or the other the mind of the young 
major always goes to the UAR 

SHRI BAL RAJ MADHOK: You 
have a right to repartee but do not 
make such remarks. Is it ilOt a fact 
that we were going to have airc!"aft 
with engines made in UAR? II he puts 
a question as to what happens to that 
project under which we were going 
to manufacture the engine In collabo-
ration with the UAR, what is wrons 
about it'l 

SHRI SWARAN SINGH: I do Hot 
want to say anything to hurt the 
feelings of anyone, but I wish the 
han. leader of the Jana Sangh Party 
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should have restrained the speaker 
when he was saying all types of things. 
I do not want to retaliate because 
that is not my line. If you are inte-
rested in knowing the progre~s of 
that, I would like to say quite 11 ank-
ly that not much progress has been 
made. We are not dependini upon 
that UAR engine for our aircraft pro-
gramme. We have other arrangements 
and that was only a collaboration 
which had been entered into in 
which our airframe and their engine 
could be utilised by either cr I 'atry. 
That thing continues but not much 
progress has ,been made. S01r.e pro-
gress has been made but that is not 
likely to produce the engine which 
would meet oW:' requirement. We 
have made alternative arrangements. 
That is the point that I woulcl l;k~ to 
make. 

SHRl BAL RAJ MADHOK: What 
about the MIG project? What pro-
gress has that made? 

SHRI SWARAN SINGH: It was 
already stated by my co~league when 
he intervened in the debate th'3t the 
MIG project. .... 

MR. SPEAKER: If you ure going 
to answer every interruption, they are 
entitled to put them; then, you can-
not blame them. 

SHRI SWARAN SINGH: I would 
like to say that MIG programme of 
manufacture in our country is 1)ro-
ceeding' according to schedule. Al-
ready we are flying MIGs which 
have been assembled with some parto 
from our own country. They are 
being actually utilised now. So, the 
manufacturing programme ,S proceed-
ing according to schedule. This is 
about our programme on the Air 
Force side. 

A large number of hon. Member~ 
have made mention about our requi-
rements of Navy. I do concede that 
in view Of our lon, coast line and als(> 
our reaponsibility in relation to the 
defence of the group at flland~, Anda-

man, Nicobar and Laccadives, and 
more so in order to ensure a sate 
merchant shipping all alone the In-
dian ocean, because this is our n.ain 
line of communication to carryon OU1' 

trade, through Suez when Suez opens, 
round the Cape of Good Hope and 
also, on the other side, on the eastern 
side, the importance of Navy in thia 
geo-political situation and keeping in 
view our long coast-line and the 
group of islands, is very considera.ble. 
It is true, ftlced as we were with the 
immediate poblems against our neigh-
bours in the north, in the west and 
in the east, we "had to give ereater 
attention to armed forces and to air 
force and the navy did not receive a 
high priority in the initial stages. But 
after our experience in 1962 and 1965, 
We started giving real thought .;0 mo-
dernisation of our navy, to increase 
its fleet, and we have taken several 
steps in that direction. Some of tnese 
were mentioned by my colleague 
about the manufacturing programme 
of various types of naval cratt. 

On the naval side, I would also like 
to give a litt!e more precisely our pre-
sent assessment of the situation. In 
the context of our requirements. I 
would like to give a brief account of 
the steps that have been taken In re-
cent times to strengthen and moier-
nisc the navy. The Members will, 
no doubt, appreciate that naval ::cqui-
sitions are not only a matter at re-
sources but also of locating sources of 
supply and indigenous construction. 
The Government, both In regard to 
locating sources ot supply and indig-
enous construction, have taken jefl-
nite steps with a view to adequately 
equipping the navy to fulfil Its task. 
In the Defence plan, keeping our 
commitments in view, the acquisition 
of more modern ships and equipment 
for the navy has been undertaken. I 
have had the occasion to tell thi~ 
House that we are acquiring !utma-
rines and other naval craft to 1Itnn.-
then the navy. The submarine ann 
the need of which has been felt for a 
long time, has now become an inte-
gral part of our navy. 
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My colleague and I also refened, 

~om time to time about the indigen-
ous construction of ships for the 
navy. As announced by the lIIiniater 
of Defence productitm, the first Lean-
der c:als fngate which is under COIU;-
truction in Mazagon Dock Ltd. is to be 
launched in October, 1968 and will be 
commissioned in the Indian ~avy to-
wards the end of 1971. Order has 
been placed on Mazagon Dele!. Ltd. 
for ~ cOllitruction of two more Lean-
der class frigates. Apart from the fri-
gates, some other vessels are also 
being constructed for the Navy in our 
public sector shipyards. I n ~y make 
a particular mention of the inshore 
minesweepers, the first of ,vllich has 
already been launched and is ~;,;pect

ed to be commissioned sho;·t'y. The 
mobility of the fleet has also been in-
creased recently by the addition of a 
fleet tanker, INS DEEPAK, which 
was commissioned in November, 1967. 

The hon. Members have rightl;,' ex-
pressed concern about the def~nce of 
our coastline and of our island terl!-
tories. I would like to assure tlwm 
that the special requirement of the 
vulnerable points along our coast and 
those of the island territorie~ ~re a'-
wayS kept in view while drawing up 
plans for the expansion and deploy-
ment of naval forces. As I ! .ave said 
in the past, appropriate step$ have 
been taken to strengthen the security 
of Andaman & Nicobar islands and 
these steps are being reviewed by the 
Government from time Lo time. I 
would like to add that new naval fa-
cilities are being established at Port 
Blair and the work in this regard is 
making satisfactory progress. Patrol-
'inl! is done by the Navy in Andarr~an 
& Njcobar ishnds and the laecadlve 
group of islands and at other plac~s 
along the coast as required. Only re-
cently, the naval patrols captured a 
'lumber of Pakistani intruding VES-
;els and this had a salutary .. ffeet 
and, after that, there have not been 
further intrusions. 

We have been conscious for some 
time about the inadequacy of logistic 
support and the yard facilities availa-
b'e on the east coast, and it ha~ beel. 
decided to set up a major b'lsc and 
dockyard at Vizagapatam. A team of 
experts, who have assessed the na-
ture and extent of requiremants, 
have submitted their report and Gov-
ernment are now examining it. It is 
proposed to develop Goa IIlst) Into a 
naval base 10 that Marmagoa 'lUJ'bour 
can be used jointly by the !leet ,« 
well as the merchant navy. As part 
of the plans to strengthen the naval 
aviation branch, the Naval Air Sta-
tion at Dabolim in Goa is being deve-
loped according to a phasea nro-
gramme. Stage I of the Naval Docl{-
YO-rd Expansion Scheme at Bombay 
has been completed and a contract for 
the engineering works of the greater 
part of Stage II has a: so ~een con-
cluded. 

It will be appreciated that the naval 
programme is a long-term pTogramme, 
and we have to initiate steps, but I 
am satisfied that the variou3 actions 
that we have taken should create- a 
satisfaction that we are taking ade-
quate steps, both in dev~loping indi-
genau:; production in ~reatil1g new 
naval facilitie3 in different pal ts of 
the country, and also in auding to 
our naval fleet. We attach very great 
importance to these and our endea-
vours in this respect will cJnt.inue. 

Having said this muc~ ab0ut our 
armed forces, I wou'd now, Mr. Spea-
ker, with your permission, like to 
answer some of the specific questions 

that have been raised by the hon. 
members, but I will ba very brief ~Il 
replying to them. 

About Nee, a viewpoint has been 
expressed as to why we have aban-
doned the compulsory aspect or com-
pulsory nature of the Nee. It may 
be recalled that the NCC was started 
after the CbiD.eie aggreselon of 1962-
It has to be adm1nilltered through UIe 
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educational institutions, through the 
State Education Ministdes, alld 
through the Chancellors of UnIver-
sities, for the support on the side of 
maintaining discipUne and for various 
other purposes, what are described as 
'ordinances' by the various universi-
ties, have been issued. It should be 
appreciated that in this, although we 
provide the hard core of the arms and 
alI [personnel who train them, the 
main burden is carried by the Stat~s, 
both in the financial field and also in 
the discipline field and also in provid-
ing various facilities. I admit frank-
ly that difficulties have arisen, parti-
cularly in the State of Madras. I am 
in (ou:h with the Chief Minis(pl' of 
Madras; my Deputy Minister himself 
had gone there and I had :lsked him 
to contact the Chief Minister; he bas 
had talks. This is about the Hil'dll~
b;li words of command. My ap-
proach in this respect is not to enter 
into an argument. The House Will 
appreciate that. so far as ,\rmy is 
concerned. there 1;3"e to be common 
words of command. I cannot imagine 
an Army in a country of our size 
where the words of command arc not 
in the same languagc. This is not a 
matter which has arisen out of the 
recent Central Government's d.ocision 
0:1 the question of language. That j, 
a separate issue about which a lot 
was said by the han. members and my 
colleague, the Home Minhter ex-
plained the viewpoint of the Go~crn
men!. Whatever may be the differen-
ces of opinion on the languay.e ques-
tion. these, \)f eourse, should be 
resolved in a spirit of friendship and 
understanding and seeing the mutual 
difficulties, but I would strongly 
appeal and urge on not only Madras 
but all the other states that this ques-
tion of the training Of NCC should be 
delinked from the general question of 
language and of switching over to 
various languages. Now, f.he hard 
reality is that switching over from 
English to the Hindustani words of 
command which is nothing but sol-
tilers' language-some English words, 
some Urdu words, Rome Hindi words 

and some words from various other 
languages-all these words of com-
mand emerged not recently. but 10 or 
11 years 810 and all that has been a 
gradual process and that has been 
well received by not only the NCC 
but soldiers from dlfterent parts of 
the country. I would like to special-
ly mention that the Madras contin-

. gent of NCC at the time of the last 
annual gathering of their camp here 
in Delhi got the first prize for the 
bpst performance. Sir, it will be a 
pity if the NCC, by some omission on 
our part, does not have Its due place 
in the educational set-up (Jf Madras. 
It is a continuation of sf)mething 
which had existed ,for over 11) years. 
(Interruptions). It is a continuation 
of some thing which had been in px-
istenec for a long time. So, It has not 
arisen out of the recent deelsion on 
language poiky. 

SHRI S. KANDAPPAN iMettur): 
May I make one clarification because 
this is a very serious issue. The 
Madras Government did not ask for 
Tamil words being used in the Army. 
But he practical difficulty that has 
arisen was: in the situation thaL is 
prevailing there after the passing of 
the janguage resolution here, it is v~ 
difficult and it was deemed by the 
Madras Government that it would be 
impossible to carryon the NeC train-
ing there. It is B passing phase. 
That is why they have made a re-
quest to the Centre. I would ilke the 
Minister to look at this question from 
this angle. 

SHRI SWARAN SINGH: I am very 
thankful to the han. Member for his 
very helpful attitude and I would 
leave it at that. 

.;fr 'l"! r"",~ (~~) : ~1Iii iffi' 
'1'Tl§'fll'<fT'I:~ I 

SHRI SWARAN SINGH: For once I 
am thankfUl to the hon. Member tor 
giving a very good suggestion. (1,,-
terruptiofts). There are only two 
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small points about the Nee before 
I pass on to the next point. 

SHRI NAMBIAR: Why not you take 
some words from Malayalam, from 
every Indian language? 

SHRI SW ARAN SINGH: Another 
point is that the Eduaction Ministry 
is evolving another scheme which is 
called National Social Service Scheme 
and also a National Sports Scheme. 
The intention is that these three will 
be at par in the sense that students 
can take any of the three. So the 
compulsion wl11 be to take anyone 
of the ·three. They could take one of 
these three schemes. In this respect 
those who are not particularly inter-
ested in NeC can take the National 
Soclal Service Scheme or take ad-
vantage of the National Sports 
Scheme. There will be an added ad-
vantage that those who have not got 
any sepcial flair or special attraction 
towards NeC can take advantage of 
any of the other two schemes which 
are equally good, to make them good 
citizens and we could then concen-
trate on improving the qualitv and 
the nature of training that we impa! t 
to the NCC so that they may become 
real reservoir for further utilisation, 
either for absorption in the regular 
armed forces or in case of any emer-
gency we can draw upon that reser-
voir to meet any situation that might 
arise as a result of emergency. 

I fully share the sentiments that 
have been expressed about two mat-
ters. That is, in the matter o! edu-
cational facilities for the children of 
serving members of the armed forcE'S 
and also in the matter of providing 
&ccommodation, particularly, mnrried 
accommodation for members of the 
Armed Forces. 

In this matter, Mr. Speaker, Sir, I 
would like to say that for educational 
facilities we have already establish-
ed 116 Central Schools ·)ut of whlch 
64 are located in regimental centres 
which are almost exclusively or, at 
any rate, predominantly being uLilis-
ed by the children of the servir.g 
members of the Armed Forces. 'I'here 
are 15 Sainik Schools, 5 Military 
Schools, 2 Lawrence Schools and the 
Rashtriya Military College at Dehra 
Dun also is mostly for the children of 
the serving personnel. Many State 
Governments, on our persuasion, havE' 
given various types of concessiong ill 
fees and scholarships to the children 
of those who are serving in the Arm-
ed Forces. I know a great deal more 
have to be done, but I thought that 
the House would like to know what 
is the present postion. 

16 hrs. 

With regard to the accommodation 
a Iso I would like to give 30me figures 
which should be of interest to the 
House. I do ont want to give any 
details. Conscious of the fact that 
there are deficiencies in this respect 
we undertook a programme of items 
to be added to the pool of accommo-
dation. And I would like to give 
figures only for the last two or three 
years. The deficiency has been on 
1st April, 1966, 1. 86 lakhs units and 
the programme of building 3,ccommo-
dation has been considerably stepped 
up. Thus while only 6,608 units were 
completed in 1966-67, 9,165 were sanc-
tioned for construction during 1966-
67 and the number of new construc-
tions sanctioned is over 19,000 during 
1967-68 and is likely to increase to 
29,000 during the year 1968-69. TIlls 
will alao be evident from the actual 
provision in terms of money that has 
·been made. Regarding aciual expEn-
diture, during 1964-65 the amount 
~ent was only Rs. 4.85 crores for the 
three Services. It rose to Rs. 6.19 
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crorea during 1985-66 and 10.87 Clor-
es during 1966-67 and is likely to be 
Rs. 17 crores during the year 1967-68. 
And, during 1968-69 the Budget Esti-
mates provide for 24.11 crores in 
respect of the three services. It will 
be appreciated that we have started 
tackling this problem in right earnest 
There is this rising creascendo both 
in the number of units that are being 
completed as also in the amount of 
budget IProvision that is made with 
regard to this accommodation. 

SHRIMATI SUCHETA KRIPALA-
NI (Gonda): Sometime back a point 
was raised about not having regiments 
on caste, but on national basis. What 
is the reaction of the Hon. Minister 
on that point? 

SHRI SWARAN SINGH: Our policy 
in this respect has been cnunciated 
on more than one occasion. Some 
names do continue for historical rea-
sons. (Interruptions). 

SHRI RANDHIR SINGH: Don't 
take away Rajput regiment. It must 
continue. (Interruptions). 

SHRI SWARAN SINGH: There is 
this difference of opinion on this mat-
ter. When there is such a difference 
of opinion it is better to stick to the 
status quo. So far as the new regI-
ments are concerned, we are not nam-
ing any of the new regiments alter 
any caste. But it might interest the 
House to know that representations 
have been made to me to raise new 
Yadav regiments, new Gujarat regi-
ments and several other new regi-
ments. 

'lftriT~~:~ 
1Ii1 IIR ~q it ~ ;jfflfITT ? ~ 
~ it ~ 1Ii1 ~ lR f'i:r<Wt ? 
;m-~ ~ ;;mr-~ it; 0fTl!' 
If{ ~ it; 0fTl!' ~ ~ ~ 
tl~~~mr~1 ~ 
anm: If{ ~ ro !f;1' lfQ;f {RT 
~I 

SHRI SW ARAN SINGH: I would 
like to say that I had clarified the 
position as and when this point was 
raised that there is no bar to a mem-
ber belonging to any caste-whether 
he is a Harijan or a tribal, a Brahmin 
or Kashatriya or a jet, caste is no bar 
in respect of entry of any of these 
lPersons to any of our fighting units. 
So, it is wrong to suggest that there 
is any bar. A Harijan or any mem-
ber of any caste can enter the fighting 
regiments. So, I wish to remove 
this wrong idea in the minds of some 
hon. Members. Some names do con-
tinue for historical reasons; some are 
attached to certain localities and 
others are connected with certain 
group of people like the Gorkhas, for 
instance. Our general approach is 
that we are not naming any of the 
new units after any caste names etc. 
But there is a certain attachment to 
names as such. Perhaps, there are 
other ilIllPortant things to be done 
than devoting our attention merely to 
changing the nomenclature. There 
are other basic things for building 
an esprit de corps amongst the mem-
bers of the armed forces. It Is a 
great integrating force. I want to 
pay my tribute to the armed tc.rces 
as they are today one of the most 
significant Bnd best integrating forces 
where persons from different walks of 
life trom different parts of the country 
following different religions and be-
longing to different castes are welded 
into one, and as such they arC! the 
real bulwark which Is a ~ource of 
defence and strength for -:lur countt'y. 

SHRI RANJIT SINGH: Let Sardar 
Swaran Singh become Cholldary 
CharBn Singh. 

SHRI SW ARAN SINGH: Choudary 
Charan Singh is a great frlend ot 
mine. 

SHRI BRIJ RAJ SINGH-KOTAH 
(Jhalawar): Let Major Ranjlt Singh 
become SardBr Ranjlt Sin,h. 
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SHRI SWARAN SINGH: Now, I 
have sensed the general atmoiphere 
in the House. The House Joe3ftot 
olq)ect me to notice some of these side 
remarks, particularly from Shri 
Ranjit Singh. 

Regarding emergency r.ommlSSlOn 
officers, as many hon. Members have 
expressed their concern. I also share 
their concern. I would like to rec" 11 
that this matter was cliscusser:l. at 
great length on the floor of this 
House. At that time, I had gi"cn 
certain figures according to which a 
very hrge proportion of the first 
batch of the emergency rommis3ion 
officers who had been released had 
been given either pennarient rommi.-
sian or other alternative employments 
in the civil side, in the NeC or in the 
border security farce and in several 
other walks and a vocations of life. 
t'here is one field in which a great 
deal cnn be done ond that is in regard 
to their employment in th'! private 
sector. 

Although the response 111 the faTlY! 
'Of nice replies and nice letters from 
various captains of industry and com-
merce have been received, I have not 
5een -:lny concrete action having been 
taken. That is a matter which we 
are pursuing further, and :t will be 
our endeavour to find alternative 
employment for them in other Cen-
tral Government departments, in th" 
departments in the State Govc:nments 
as also at the Centre and also in ~hc 
private sector; that effort will con-
tinue. We have established '1 ,pecial 
cell which progress~s these cases', 
There are difficult cases, and if there 
are individual hard cases, I myself 
am very moved when I see a young 
man who has been released not hav-
ing found another alternat.ive em-
ployment. But this is a deciSIon 
which we have had to take, in order, 
lIB I explained earlier, to keep the 
Army young and to replenish the 
various ale groups, It is in this con-
text that we have to view it, namely 
from the Army point of view ... ", 

SHRI BAL RAJ l4ADHOK: HIS it 
been broll.lht to his notice that the 
railway, who are one of the biggest 
employers in the country do not ,ive 
any preference to the pmergency 
commissioned officers? 

SHRI SWARAN SINGH: I am glad 
thai he has pointed tnis out. If they 
do not take them, then I shall take 
this matter up with them. I hope they 
will certainly give pref~rencc to 
thesC' young men. 

SHRI RANJIT SINGH: Wou11 the 
han. Minister consider one thing? 
The edue'ational qualification laid 
down for most of the pOlltS is a degree, 
Could this be waived for these eml'r-
gency commiSSIon officers because 
their greatest degree lies in their 
knowledge etc,? 

SHRI SWARAN SINGH: think 
there is recruitment through the 
Public sen-ice Commission and tht're 
it will not be proper to give any re-
jpxation in the matter of edll~lItionRI 
qualifications, 

SHRI BAL RAJ MADHOK: What 
nbout relaxation in regard to age? 

SHRI SWARAN SINGH: We h"ve a 
certain relaxation. We have persll-
aded the Central Government aud 
-also the State Governments to <:ive 
them credit for their service in the 
Army. If they could compete at the 
time when they entered, then they 
could compete now, and that relaxa-
tion has been made, 

SHRI BAL RAJ MADHOK: The 
instru:tions are already there, but the 
complaint is that they are not being 
implemented by the State Govern-
mEnts and the various departments of 
the Central Government. 

SHRI RANDHIR SINGH: Whatever 
he says is 100 per cent cone ct. 'I'hey 
have given 50 much for the country, 
but they are not being employed. 
Kindly see that something practical 
is done, 
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SHRI SWARAN SINGH: This is a 
justifiable reaction. 

SHRI RANDHIR SINGH: Some-
thing practical must be done. 

MR. SPEAKER: The Minister is 
saying that his remarks are justified. 

SHRI SW ARAN SINGH: The best 
I could do was to examine their cases 
very liberally for absorption into the 
.permanent commissions. I am glad 
that as high as 35 ttl 40 per cent is 
the number who actually have suc-
ceeded in getting permanent (!ommis-
sions. Several others have got alter-
native employment in the NCC--a 
few hundred have gone there. Others 
have goen to the Border Security 
Force and some are' absorbed in State 
services. This is a continuous pro-
cess, a laborious process we have em-
barked upon, and we will continue to 
take whatever steps we can fur them. 
My heart is with them. It will be 
my endeavour to do my best for them 
(Interruption) . My hand is also witn 
them. I thought absorbing about 80 
per cent of them was doing :;omething 
really substantial. 

Mention was made about rtelay in 
finaliSing pensiOn cases, both oi the 
civilian employees of the Minis-
try and also members of the armer' 
forces. I made an assessment of the 
situation. I am glad to report that so 
far as the members of the armed 
forces are concerned, the position is 
'quite satisfactory, and thc number tlf 

case, ':'lieh have not been quickly 
sett lert is very small. 

SHRr RANJIT SINGH: How many'! 
SHRI SWARAN SINGH: The posi-

tion, however, on the civilian side 
requires tightening up, I WOuld like. 
for instance, to say that regarding the 
statistical survey of the pension cases 
recei\'ed during the period uf 7 years 
in respect of the defence servicemen 
from 1959-60 has revealed that out of 
a total of 2.45 lakh cases, only ab'lut 
1800, i.e. less than one per cent of 
the total were outstanding on 1st 
Nov. 1967. Thus 1J1e position regard-
ing our servicemen is fairly satisfac-
tory . 

.88 (Ai) LSD-lfl. 

Regarding defence civilians, the 
audit report mentions 1798 cues, that 
is, about 12.3 per cent of the total 
outstanding. They were vigorously 
pursuade as a result of which only 
300 claims are outstanding. Also re-
garding the new 5404 pension cases 
that haVe arisen during 1966-67, more 
than 80 [per cent have already been 
disposed of by the end of last year for 
which figures are available. This 
position is not so unsatisfactory. But 
thi~ is a matter about which I have 
issued very strict instructions that in 
finalising pension cases, no delay 
should be brooked.. Sometimes their 
service has got to be verified. But I 
have initiated action to p.ngul'~ that 
this should be a continuous process 
so that by the time that government 
employees, whether in the armed 
forces or on the civilian side, retire, 
all the papers should be ready, so that 
the pension is expeditiously sanc-
tioned. 

SHRI RANJIT SINGH: How many 
pensioners have died before sanrtion 
of [pension? 

SHRI SWARAN SINGH: Mention 
was made of the unsatisfactory per-
formance of military farms. I have 
examined that position, I 11m also 
conscious of the fact that this matter 
has come to the notice of the public 
Accounts Committee. I have check-
ed up the latest position. For the 1.lt 
two years, the position has signiJftC'llnt-
Iy improved. There was some profit 
year before last year and there was 
also some profit last year. It should 
be remembered that this is n facility 
that is organised and it is not a pro-
fit-making organisation. The price of 
milk which obviOUSly has got a higher 
fat content, which is wholesome, dol'S 
not compare very unfavourably with 
that of comparable quality IIvailable 
in the market. So both from the 
:point of view of quality gnd also the 
profit and loss account, the aituation 
has greatly improved over the last 
two or three years. I have attempt<'Ci 
to cover questions about general prE:-
paredness and some other speri!lc 
points that had been raised. I have no 
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[Shri Swaran Singh] 
doubt in my mind that the burden 
that We carry is heavy. Voices have 
been raised that our percentage in 
numbers in the Armed Forces as com-
pared to our total population is small. 
On the other hand, there hav,~ hen 
suggestions that we should reduce our 
defence ex\penditure. This is a burden 
which we have to carry when we see 
the political postures that we are 
facing and the threat which is cons-
tant from our neighbours and which 
is not of our seeking. Any let up on 
Our part will not ,be in the interest 
of the safety and security of our coun-
try. Although it is a fairly heavy 
burden, judged in terms of percen·· 
tage of gross national product, it is 
muchless as compared to mnny other 
ccuntries. 

~~~,,:~~i\" m 
~ ~, ~~ ~ft ~ lfofu; I 

SHRI SWARAN SINGH: There· 
fore, I am comparing it with t;1e per-
centage of gross national product. 
Even from that point of view, it is 
very much on the low side. Mr. 
Limaye reminded me about the cut 
in meat rations. I have noted the 
concern voiced by the hon. Mem-
bers. It cannot be called economy if 
it is to be achieved by cutting rations 
but I shall place the whole thing in 
proper perspective. In certain areas 
which were regarded as difficult aresil 
from the climatic .point of view, the 
troqps and other civilian emplcyees 
were issued additional rations. As a 
result of the recommendations of a 
departmental committee set up to 
look into their allowances they re-
commended that the additional ra',lOns 
given to troops located in Jammu, 
Srinagar, Udhampur and Darjeelinl: 
.eed not be continued-they were 
withdrawn. It shOUld be remembered 
that the normal rations that were is-
sued are issued and it was only the 
additional rations that were with-
drawn. We had taken a certain step 
on the recommendation of a depart-
mental committee which had recom-

mended increases in their allowances 
and we have already announced in-
creases whiCh would cost about Rs. 116 
or Rs. 17 crores and I do not want to 
gp into those details because a state-
ment had already been made. The 
committee which approached that 
probl~m with sympathy and under-
standmg came to this conclusion. It 
was not done light-heartedly . . • 
(Interruptions.) The soldier has to 
be well fed. If I find that due to this 
cut in the additonal ration, there is 
some need to augment the rations, I 
shall not hesitate to give the aridi-
tional ration. This is the background 
which I wanted to explain. 

SHRI BAL RA.J MADHOK' The 
criterion that the Commitiee laid 
down does not apply to Udhampur 
but only to Srinagar and Jammu. 

SHRI SWARAN SINGH: I know 
Udhampur has a case. Therefore, I 
am not completely shutting that out. 
I am still taking that matter up wIth 
my colleague the Deputy Prime 
Minister, who I may say has shown 
the greatest understanding of defence 
matters and on any worth-while 
scheme in defence that is t<li:en to 
him, I have met with a responsive 
chord and I am sure that 'n this 
matter also, we will review the posi-
tion so far as that is concerned. 

SHRI GIRIRAJ SARAN SINGH 
(Mathura) : Will you tell me why 
areas in Kutch and on the western 
border of Rajasthan, where ,he desert 
is, do not come into the catcgory of 
hot dry areas as far as ratlonln!: is 
concerned? 

SHRI SWARAN SINGH: This mat-
ter has not been raised. The hon. 
Member made a very fine speech and 
if he had mentioned it then, I could 
have collected the information. I will 
collect the information. 

SOME HON. MEMBERS rose -
MR. SPEAKER: There shouhl be 

lin end to this. (Interruption) We 
arE: cutting into the time of the other 
Demands. 
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SHRI SWARAN SINGH: There was 
the questiOn of disposals. There are 
two points about the disposals that 
have been mentioned One is the liP-
proach ot the Public Accounts 'Com-
mittee. There, the gravamen of the 
lapse is that fairly large qU'311tities are 
lying to be disposed of and thus they 
are consuming space and rapid steps 
should be taken to ensure that they 
are disposed of and the space utilised 
for something else. This is the recom-
mendation of the PAC. But Shri 
Madhu Limaye raised the other 
point that in implementing the 
disposal policy, we should try to 
ensure that whatever can be uti-
lised elsewhere should be so utilised 
because we are a poor country and we 
should not throwaway things 
merely for the sensation or thrill 
Of having new things. I accept the 
validity of that point, but [ would like 
to ensure him that before any article 
ill declared for disposal, every depart-
ment and the various wings of the 
Government of India and the armed 
forces have first to see whether they 
cannot be utilised for some other pur-
pose. Even after it goes to the Direc-
tor General of Supplies and Disposals, 
he circularises it to the various depart-
ments and if they can be picked UP by 
any other department tor utilisation, 
they utilise it for that purpose. 

SHRI BAL RAJ MADHOK: \'.'he11 
the disposal Is much less, it can be 
dealt with in a proper way. 

SHRI SWARAN SINGH: I am com-
ing to that. After that report, I think 
over 50 per cent of what has been 

mentioned in the PAC report has 
been declared for disposal and that IS 
awaiting disposal by the Directorate-
General of Supplies and Disposals. 

SOME HON. MEMBERS 108e-
MR. sPEAKER: We have had 

enough questions. It will take one 
more hour if we proceed like this. 
I am now putting the cut motions to 
the \'Pte. (Interruptions). I know. 
He has written to me. I will take it 
up afterwards. I am now putting the 
cut motions to the vote. Shri Madhu 
Limaye has raised another point, 
about the demands 'being put to the 
vote. Before they are put, he can 
raise it. 

SHRI RANJIT SINGH: You told me 
to write down our questions. 

MR. SPEAKER: 
enough. I am now 
motions to the vote. 

You have had 
putting the cut 

SHRI S. M. BANERJEE: My cut 
motions-50 and 94-may be put 
separately. 

AN HON. MEMBER: They may be 
read. 

MR. SPEAKER: They have been 
<;:irculated. I shall now put out motion 
Nos. 50 and 94 to the vote of the 
House. 

SHRl NAMBIAR: Please read the 
cut ·motions, Sir. 

MR. SPEAKER: These h1lve been 
CIrculated and you are expected to 
carry the papers. I cannot \:,ecome 
an agent to read amendments and cut 
motions. It will be a bad precedent 
and I will have to do it every time. 

The Lok Sabha divided. 

-The text of Cut motions Nos. 50 and 94 is reproduced below. 
"That the demand under the head Ministry of Defence be reduced by 

Rs. 100". 
[Failure to restore permanent negotiating machinery for the civilian 

employees in Defence. (50)]. 

"That the demand under the head Ministry of Defence be reduced to 
Re. 1.". 

[Failure to appoint a Wage Board for the civilian employees in Defence. 
(44)]. 
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Adichan, Shri P. C. 
Banerjee, Shri S. M. 
;Behera, Shri Baidhar 
Bhagaban Das, Shri 
Bharat Singh, Shri 
Brij Bhushan Lal, Shri 
Chandra Shekhar Singh, 

Shri 
Fernandes, Shri George 
Goel, Shri Shri Chand 
Gopalan, Shri P. 
Guha, Shri Samar 
Janar<ihanan, Shri C. 
Jharkhandey Rai, Shri 
Joshi, Shri Jangannath 

Rao 

Azad, Shri Bhagwat Jha 
Bajpai, Shri Shashibhu-

shan 
Bajpai, Shri Vidya Dhar 
Barua, Shri Bedabrata 
Besra, Shri S. C. 
Bhandare, Shri R. D. 
Bhanu Prakash Singh, 

Shri 
Bhattacharyya, Shri 

C. K. 
Chatterji, Shri Krishna 

Kumar 
Choudhury, Shri J. K. 
Dalbir Singh, Shri 
Das, Shri N. T. 
Dasappa, Shri Tulsidas 
Dass. Shri C. 
Deoghare, Shri N. R. 
Deshmukh, Shri B. D. 
Dinesh Singh, Shri 
Dixit, Shri G. C. 
Gajraj Singh Rao, Shri 
Gandhi, Shrimati Indira 
Gavit, Shri Tukaram 
Ghosh, Shri Bimalkanti 
Ghosh, Shri P. K. 
Girja Kumari, Shrimat! 
Gupta, Shri Lakhan Lal 

Ayes 

Kachwai, Shri Hukam 
Chand 

Kandappan, Shri S. 
Limaye, Shri Madhu 
Mangalathumadom, Shri 
Menon, Shri Vishwana-

tha 
N aik, Shri R. V. 
Nair, Shri Vasudevan 
Nambiar, Shri 
Nayanar, Shri E. K. 
Nihal Singh, Shrl 
Pandey, Shri Sarjoo 
PatH, Shri N. R. 
Puri, Dr. Surya Prakash 
Ram Charan Shri 
Ramabadran, Shri T. D. 

Noes 

Hem Raj, Shri 
Jadhav, Shri Tulshidas 
Jagjiwan Ram, Shri 
Kahandole, Shri Z. M. 
Kamala Kumari, Shri-

mati 
Kasture, Shri A. S. 
Kavade, Shri B. R. 
Khadilkar, Shri 
Kripalani, Shrimati 

Sucheta 
Krishna, Shri M. R. 
Kushok Bakula, Shri 
Lakshmikanthamma, 

Shrimati 
Lalit Sen, Shri 
Laskar, Shri N. R. 
Laxmi Bai, Shrimati 
Maharaj Singh, Shri 
Maiti, Shri S. N. 
Malimariyappa, Shri 
MandaI, Dr. P. 
MandaI, Shri Yamuna 

Prasad 
Mehta, Shri Asoka 
Melkote, Dr. 
Minimata. Shrimati 

Agam Dass Guru 

Defence) 

[16.33 brI. 

Ramani, Shri K. 
Ranjit Singh, SMi 
Reddy, Shri Eswara 
Samanta, Shri S. C. 
Sambhali, Shri Ishaq 
Satya Narain Singh. 

Shrj 
Shah, Shri T. P. 
Sharma, Shri N. S. 
Shastri, Shri Raghavir 

Singh 
Sondhi, Shri M. L. 
Suraj Bhan, Shri 
Thakur, Shri Gunanand 
Viswambharan, Shri P. 
Viswanatham, Shri Ten-

neti 

Mirza, Shri Bakar Ali 
Mishra Shri Bibhuti 
Mishra: Shri G. S. 
Mohinder Kaur, Shri-

mati 
Partap Singh, Shri 
Parthasarathy, Shri 
Patil, Shri Deorao 
Qureshi, Shri Mohd. 

Shaffi 
Radhabai, Shrimati B. 
Raghu Ramaiah, Shri 
Raj Deo Singh, Shri 
Rajasekharan, Shri 
Raju, Shri D. B. 
Raju, Dr. D. S. 
Ram Dhan, Shri 
Ram Dhani Das, Shri 
Ram Subhag Sin!(h, Dr. 
Ram Swarup, Shri 
Ramshekhar Prasad 

Singh, Shri 
Randhir Singh, Shri 
Reddy, Shri M. N. 
Saha, Dr. S. K. 
Salve, Shri N. K. P. 
Sambasivam, Shri 
Sarma, Shri A. T. 
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Sen, Shri Dwaipayan 
Sen, Shri P. G. 
Shambhu Nath, Shri 
Sheo Narain, Shri 
Sher Singh, Shri 
Shinkre, Shri 

Siddheshwar Prasad, . Supakar, Shri Sradhakar 
Swaran Singh, Shri 
'J'ula Ram, SIlri 

Shri 
Singh, Shri D. N. 
Sinha, 8hri Mudrika 
Sinha, Shrimati 

Verma, Shri Prem 
Chand 

Shukla, Shri Vidya 
Charan 

Tarkeshwari 
Snatak, Shri Nar Deo 
Sudarsanam, Shri M. 

'\ irbhadra Singh, Shri 
Yadav, Shri Chandra 

jeet 

MR. SPEAKER: The result 0 of I.he 
division is Ayes 43, Noes 92. 

The motion was nagati"ed. 

MR. SPEAKER: I will now put alJ 
the other cut motions to the House. 

All the other cut motions were then 
put and negatived 

'-1'1 ,,~ r"",if: ~~ ~Rtr, ;r 
m'fir.T ~ qf;;:r;r. ~~ ~) 
"') 2 OefT ;:qc '1ft ~ ~ 'fTVfT t .. 
MR. SPEAKER: The Minister might 

accept it. 

>.if"{~~tf: ~ m~it 

~ ~ ncr Trf"it >iT «rn Am <rn 
I!IT ~ ~ n;'" ~ TIgFfT ~ : 

"The decision to combine the 
Demands under one withollt prior 
approval of the Estimates Commit-
tee was taken under a misunder-
standing." 

rft ~<;~ ",ittr if; ~If~ 
if; m it ~ 'l"1iNi6if~ g{ I 
qf~ ~~ 'li'ittr m ~.,;f; 
iR it cmr;fm 'I"ft w ~ 
;:qc ~ ~'1T ~11 ~rnr ~ r", 'fo't~ 
7ffifT ~ ~ I 'l;Rf ~ qfO"1'if." 
~ 'li'ittr it ~ ~ ; 

"In the light of the' difficulties 
mentioned in the letter and the 

assurance contained in the com-
munication that the provision of 
funds for each Of the services 
would in the current year be 
treated as separate and distinct 
and that no reappropriation of 
funds as between the services 
would be carried out and that 
from the folJowing year the pre-
vious form of estimates would be 
restored, the Committee consider 
that with this restoration Of the 
status quo the matter may nOW be 
regarded as satisfactorily settled." 

"Although in the printed budget 
papers that will be circulated on 
the 29th February there will be 
only one compOSite revenue 
demand for all the three services, 
in the Committee's view it is des-
irable that when the Demands are 
put to the vote of the Lok Sabha 
the demands in respect of each of 
the three services, that is, Army, 
Air Force and Navy should be put 
to the vote of the House separate-
ly, as in previous years." 

~ iliT ~ ~ I o;rI'R lff! ~ ~ 
fif; f«(sflf.j1~'I" ~ fiI;lrr ~ 
m m ~ I 

MR. SPEAKER: What has the MIn-
ister to say in the matter? 

8HRI P. K. DEC (KalahlUldi): In 
this regard, while supporting the POlDt 
of order raised by my hon. friend, Shrl 
Madhu Limaye, I would like to draw 

°The following Members also want ed to note:-
AYES:--,Sarvashri Bal Raj Madhok, Kanwarlal Gupta, S. Xavier, 

, J. Sundar La! and G. VillW'arurthan. 
NOES:-Sarvashri Ganpat Sahai and Chengalraya Naidu. 
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[Shri P. K.Deo] 
your attention to the 45th Report of 
the Estimates Committee on the same 
subject. In the concluding paragraph, 
the committee has stated: 

"In view of the position now 
explained by the Ministry of 
Finance and the assurance given 
by them that in the operation of 
the Demands the same procedure 
as was followed when the Demands 
were separate will be followed 
before voting reappropriation 
among the Navy, Army and Air 
Force estimates, the Committee do 
not propose to pursue the matter 
further. They would, however. 
suggest that suitable indication 
may be given to that effect while 
presenting the budget for 1968-
69." 

In this regard I would like to submit 
that at this stage you cannot separate 
these three Demands. It could be done 
only if there had been previous inti-
mation to this effect and the three 
separate Demands had been circulated 
to us. Then we could have given our 
opinion whether these three Demands 
could be passed by this House or not. 
Now if these demands are put to vote, 
it will be against the canons of all 
parliamentary conventions and prac-
tices followed by this House. So, I 
would submit that these Demands can-
not be passed today. 

'1T "" ~q : 'ffiWf>~~q 
~~~i1m~~1 

SHRI SWARAN SINGH: This mat-
ter was discussed between the Ministry 
and the Public Accounts Committee, 
and I accept the suggeBtioD that had 
been. made by the Public Accounts 
Committee. So far as the current 
year is concerned, the difficulty was 
appreciated by the PAC and they also 
came to this conclusion that the form 
In which this Demand is presented in 
the budget estimates, that form w!ll 
remain but from the net year we will 
revert to the practice as it existed 
before. We have accepted it. Even 
for the current year, at the time when 
the Vote on Account was taken, I 

understand that the Vote on Account 
was passed somewhat in the rollowm. 
form: "That a sum not exceeding .... 
be granted to the President.. .Defence 
Services of which Rs ....... fo!' army 
including Defence ProdUction, Rs. .... 
for the Navy and Rs ....•. ,for the Air 
Force". So, if we follow the same 
form in which we passed the Vote on 
Account, that will meet the require-
ments of the situation. With that and 
the further assurance that we have 
already given, which has been accept-
ed by the PAC and also by the Comp-
troller and Auditor-General, that we 
will not reappropriate from one to 
the other-this is essential control by 
Parliament-there is full compliance 
with the recommendations made by 
the Public Accounts Committee. 

SHRI P. K. DEO: The PAC Report 
was submitted 011 22nd February and 
it is more than a month. They have 
slept over the matter. They could 
have easily separated them. 

MR. SPEAKER: The question Is: 
"That the respective sums not 

exceeding the amounts shown ill 
the fourth column of the order 
paper, be granted to the President, 
to complete the sums necessary to 
defray the charges that will come 
in course of payment during the 
year ending the 31st day of March. 
1969, in respect of the heads of 
demands entered in the gecond 
column thereof against Demand 
No.4, Demand No.5 Army, Navy 
and Air Force separately and 
Demands Nos. 6 and 104 relating 
to the Ministry of Defence." 

SHRI P. K. DEO: What is your 
ruling? 

'1T~f~ 
ron- I 

MR. SPEAKER: I have put it 
separotely. That is the nirnaya that 
I can give. 

The motion was adopted. 
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(The motions for Demands for Grants, 16.36 hrs. 
which were adopted by the Lok 
Sabha, are reproduced below-Ed.] MmISTRY OF CoMMERCB 

DEMAND No. 4--MImsTRY OF DEI'ENCE 

"That a sum not exceeding 
lls. 73,56.000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of March. 1969, in respect 
of Ministry of Defence." 

DEMAND No. 5--DEFENCE SERVICES-
EFFECTrvE 

{Army including Defence Production, 
Navy and Air Force] 

"That a sum not exceeding 
Rs. 7,62,53,33,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay-
ment during the year ending the 
'31st day of March. 1969. in respect 
of Defence Services, Effective of 
which Rs. 5,90,57,83,000 shall be 
for Army including Defence Pro-
duction, Rs. 31,84,67.000 for Navy 
and Rs. 1,40,10,83,000 for Air 
Force." 

DEMAND No. 6--DEFENCE SERVICES-
NON-EFFECTIVE 

''That a sum not excecding 
&S. 23,54,17,000 be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of pay-
ment during the year ending the 
31st day of March, 1969, in respect 
Of 'Defence Services-Nan-effec-

tive." 

DEMAND No. 104--DEFENCE CAPITAL 
OUTLAY 

''That a sum not exceeding 
Rs. 1,06,79,17.000 be granted to the 
President to complete the slim 
necessary to defray the charges 
Which will come in course of pay-
·ment during the year ending the 
31st day of March, 1969, in respect 
.of Defence Capital Outlay." 

MR. sPEAKER: The Houae will now 
take up discussion and voting on 
Demand Nos. 1 to 3 and 103 relatfn, 
to the Ministry of Commerce for 
which 5 hours have been allotted. 

Hon. Members present in the House 
who are desirous of moving their cut 
motions may send slips to the Table 
within 15 minutes indicating the 
seriol numbers of the cut motions the,. 
would like to move. 

THE MINISTER OF COMMERCE 
(SHRI DINESH SINGH): Mr. 
Speaker, Sir, while moving the 
Demands of the Ministry of Com-
merce, may I take a few minutes of 
the House to make some broad obser-
vations regarding the working of the 
Ministry? 

16.3'7 brs. 

[MR. DEPUTY-SPEAKER in the Chair] 

11ft q"1T ~ : m'l 'lrllfllf m ;;rr 

~~lfT~~;;rr~~? 
MR. DEPUTY -SPEAKER: The 

Speaker has permitted him to make a 
short statement. 

SHRI N AMBIAR: Is that on the 
export-import policy? 

MR. DEPUTY -SPEAKER: He would 
not take more than II minutes or SO. 

SHRI SHRI CHAND GOEL 
(Chandigarh): Why should there be 
departure from the usual practice? 

MR. DEPUTY -SPEAKER: The 
Speaker has permitted him. 

SHRI NAMBIAR: Is it the carrcn-
and-stick policy that he is going to 
announce? 

SHRI M. AMERSEY (Banaskantha): 
On what subject is he going to make 
a statement? 

SHRI S. K. TAPURIAH (Pall): He 
should not be allowed. 


